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Motion moved

“‘That the respective sums not exceeding
1 amounts on Rewenue Account
and Capital Account shown in the
fourth columns of the Order Paper
be granted to U President out of
the Consohidated Fund of India te
eompletr  the sums necessary w

Demands for Granty 1979-Bo in respect of the Mim
submitied lo the wole o
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defray the chaiges thy wal come 1n
the course of payment during the
year ¢nding the gist day of March,
1980, in respect of the heads of
demands entered 1n the  second
column thereof against Demands
Nos 11 to 13 1elating to the Munstr

of Commerce, Canl Supplies an

Co-operation ™

g* Cvsld‘l::rr, Cworl Supplies and Cooperation

No.of  Name of Demuwd

Amount of Demand fur Grant  Amount of Demand for Grant
on account votcd by the

subnitted to the vute ol the

Demand Housr on 1b=3-1979 Huouse
i 2 3 4
Revenur Capital Revenue Capital
Ras. Rs. Ry, Rs.
MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND
COOPERATION

11, Mimsuy of Commerce,
Cival Supplies and Co-
operation . . .

12, Fore Iade and Ex-
port Production

13. Cival bupplies and Coope-
ration . .

43.66,000

62,12,04,000

3:53,14,000

1 5341 000

56,00 jn,000 91060,23 000 280,02,00,0t0

4,47,83,000  17,b5,72,000  22,39,17,000

SHRI JANARDHANA  POOJARY
(Mangalore) : Mr Spraker, “ir, 1t 15 a
ve important Ministry which deals
aﬂz the daily necessities of the people of
this country  If thus Minutry fails, the
+Government fals If any other Minustry
tfails, except the Hom* Minusiry, the
' nment will survive for some ume

1520 hrs.
fSumt M SArYANARAYAN RAO tn the Gharr|

This Mmstry deals with thiee 1m-
portant subjects, mnamely, Commerce,
‘Civ1l Supplies and Co-operation We
are having a very cfhcient, unasiumung
and dynamic Minster 1n Shri Mohan
Daaria’ Even though he has shown
‘dynamism w0 far ay the performance
J this Minustry 1s conce ned and he has
rexcelled 1n certain sph irs, In certain
wther spheres he has fatled

Before I go to the other aspecis of thu
ﬁlliih'?. I may refer to ceptan th

ich may sound like a polincal specch.
They are relevant so far as my powmnt
s concerned. de they may sound
dirrelevant, to . Treasury Benghes.

=3

‘While problems like starvauon, un-
employment, public distribution of ssential
commdities, famly planm and eco-
nomic devclopment  have fome  se-
condary 1stues, trade union rivalries,
armed robberies, student troubles, scan-
dals and firing have become the order of
the day, the fashion of the day

loday we arc hearing from rvery
quarters, from the Janata Party, that
they have given democracy to  the
countiy, they have given freedom to the
country In that cax, 1 think ¢‘de-
mocracy” needs to be re-defined 1n this
country Becaust, tnd?y h“ 18 ?o
longer the government of the puoople,
for the people and by the

ple 1t 15 goveinment for the Janata
mn and by the Janata Panty [ am not
saying this in & sense of conbinntaton
but wih a sense of pain and sorrow,
I am saymg all these fhingy becawe
the people ate, concerned with  what
15 happening in this country What is
reported 1 today's motnlng E‘P‘h ?
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As in Bihar during the preceding
zﬁ hours, the Janata Party in Hima-
chal Pradesh was plunged 1nto a
serious crisis on Wednesday night.
Three ministersopposed to the Jana
Sangh Chief Minister, Mr. Shanta
Kumar, tendered their resiginations.

In Pawna itself the overnight crisis
deepened.  For no sooner had the
acting Governor accepted the re-
signations of 13 ministers and three

parliamentary secretaries thii hree

other parliamentary secretaries also
resigned, thus further undermining
Mr. Karpoori Thakur’s position.”

SERI SURENDRA BIKRAM
(Shahjahanpur): This is a discussicn on
the Commerce Ministry’s Demands for
Grar ts,

SIMRI  JANARDHANA POOJARY:
I am coming to that.

“Mr. Thakur, like Mr. Shanta Kumar
in Simla, is scheduled to seek a vote
of confidence from the Janata Legis-
lature party on Thusday.

But ironically intense political mano-
euvring was not confined to these
two States alone. There were rum-
blings in other Janata-ruled Statesin
~which no trial of strength isin the
offing.”

MR. CHAIRMAN What do you
do with all these things ? Why do you
waste time like this ?

SHRI JANARDHANA POOJARY :
Why I am submitting this is because
today. ... (Interruptions). 1 know we are
speaking on these Demands. Don’t you
feel that there is a crisis in the country?
The question is whether the Government
of India including this Ministry could
function without any distraction and
without any hurdles, and whether it has
got any time to give efficient adminis-
tration to the country. That is why,
I would submit, Sir, that every day we
are hearing about the crisis in the
Janata Party. That erisis leads to....
(Interruption). Why I am submitting
this is because there is no....

SHRI PABITRA MOHAN PRA-
DHAN (Deogarh) It is not relevant.

SHRI JANARDHANA POOJARY:
There is no sense of direction to the
country. In this context, whether it is
relevant or not, it is for you to consider.
But I may submit that if this is the atti-
tude taken by the Janata Government,
where will be the pcople lead to and
whether they are getting the efficient
administration at the hands of the Janata
Government ? That is my point,
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Now, Sir, I may submit that so far as
the public distribution is concerned,
the paramount importance of public dis-
tribution in bringing about social re-
formation cannot be under-estimated for
a country like India. Owurs is a poor
country with growing population ot 62
to 65 crores, with people struggling agairst
exploitation, unemployment ard growirg
social insecurity. DNow, the questicn
is whether the public distribuuen or
private distribution could ke a solution.
I may submit that only the public dis-
tribution could be the solution, only the
public distribution could brirg benehis
to the masses of this country. Now, shall
I submit and shall I suggest one thicg?
The entry of public sccter in consumer
goods distribution is essential to keep
up the prices of essential  commodities
balanced. Otherwise, the private tace,.
the private monopoly trade, will create
imbalances, Imay say, to the detriment
of the common people® of the country.
They may create chaos. In the initial
stages they may give some temptirg
benefits, but at  the end they will
destroy the entire distribution  system.
Thercfore, 1 would suggest that in all
respects, so far as the essential commo-
dities are concerned, there must be public
distribution system. It must be strcam-
lined and further, it must be. canalized
in order to help the poor people, parti-
cularly the common people of this country.

We have been given the price index,
statistics are furnished, but are the people
concerned with statistics ? You have
stated that the wholesale price has been
stable and that there has been no in-
crease, but what would be the reaction
of the people, of the bousewife ? The
statistics that have been furnished are
distorted. The correct statistics are.
available today in the market. If we-
go to the market, we will find out the
rate prevailing there, whethar it has.
gone up, whether there is stability in the
prices. The other day housewives de-
monstrated angrily before Parliament
stating that the prices had gone up, and.
that they could not manage. So, people
have no faith in the statistics furnished
by the departments of the Government..

What is thelposition prevailing in the:
country today ? Hoarders are active,
After the advent of the Janata Govern-.
ment they have beccme free. 1 can
understand the  philosophy of people
living without fear, but I cannot under--
stand hoarders, smugglers and black-
marketeers living without any
fear. Giving freedom to them is a.
sure method of damaging not only the
economy, but also the democracy of this.
country.

This Ministry deals with ccmmerce,.
civil supplies and co-operatior=——subjectes
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which are concerned with the socio-
economic transformation of the country.
$o, I have to submit with sorrow
that today hoarders are exploiting the
wmmon people of the country, they are
sucking the blood of the poor people
of the country. What steps are Govern-
ment taking against these people ? 1
know there is the Essential Commodities
'Act, but what action has been taken
w far against these hoarders under
that Act? ~ Unless some stringent action
is taken against these hcarders, the
economy of the country will ke definitely
ruiined, the essential commodities will
not reach the common people, their
iavailability will be jeopardised.

The Minister may be coenplacant
because of increase in agricultural produc-
ticn, but I have to weaan !im. We sheuld
be very caredul, bLecaise, as we have
learnt in the past, if there is a fall in
agricialtural production due to bad mon-
soon it will overshadew the other sectors
of the economy, and there will be a down-
ward trend so far as industrial production
is concerned. We also know there is
large-scale deficit financing. °~ In  the
atest Budget it is to the extent of Rs.
1355 crores. The argument advanced
arlier in favour of the Sixth rolling
plan was that it would wipe out deficit
planning.

So far as the price situation is con-
cerned, the Minister is facing a serious
situation in wview of this huge deficit
fnancing. He must be very careful and
autious in his  approach. | Otherwise,
the situation will beccme worse in the
near future.

‘Coming to imports and exports, what
is the position at present? I quote
from the Economic Survey of 1978-79:

“The worsening in the balance of
trade noticed last year has continued
in the current year. Imports
which rose sharply last year have
increased further in the current
year and are 21 per cent higher in
April=—November 1998 than the
level in the corresponding peried in
1977. Exports whose growth had
sharply  decelerated last  year
show a slight decline in April=—
November 1978 as compared to 1977.

e growth in imports was due to
increased imports of items like edible
oils, artificial fibres, iron and steel,
fertilizers and higher costs of petro-
leum and its preducts.”

I quote further :

“Non-utilisation of the country’s
growing foreign exchange reserves
for development had been a point
of criticism earlier. ‘This situation
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has changed considerably since then.
Imports last year were 19.5 per cent
higher than in 1976-77 and currently
they are 21 per cent higher than
in the corresponding period last year.
Apart from edible oils, the increase
is due to the import of raw materials,
intermediate goods, and capital
goods e.g., cotton, arlificial fibres,
fertilizers, steel, cement, non-ferrous
metals and machinery. The rate of
growth in the reserves has also
slackened because of the levelling
of non-export receipts which have
been a major factor in their growth.”

“The export situation has charged
somewhat dramaiically.  While the
rate of growth of exports had come
down to 4.5% in 1977-78, during the
current year it scems doubtful if
they will cross last year’s level.  Itis
therefore necessary that efforts are
concentrated on a strategy which will
promote the continued growth of
manufactured items and nat rely
on a boom in commodities like suga,:
tea, and coffee. It is important that
the regime of export assistance
evolved in the past is continued with

modifications only where excessive

assistance has been granted.”

You have banned the export of vegetables.
Vegetables are highly perishable items,

Whatis the percentage of export ol vege- -

tables? Itisonly one per cent,of the total
production of vegetables, Banning the
export of vegetables is not the solution. It
will only hamper the increase in production
of vegetables. It will also reduce the em-
ployment opportunities.

“Although the overall performance of
the economy can be regarded as satisfactory,
its impact on the basic problem

of unemploymentis not perceptible. As -
pointed out earlier, employment in the -

organised sector does not ‘show much
improvement and employment exchange
data, with all their limitations, definitely
point to the fact that employment oppor-
tunities are not increasing as fast as the
labour force.”

278 .

I have quoted this also from the Econo- -

mic Survey. My submissinr is, if we want

to achieve self-reliance, we must increzse -

our exports and reduce our imports, The
main task of thed]anata Government, is
to give food an

crisis in the ruling party, they do not find
any time to look after the welfare of the
people of this country.

You may go on saying that for the last
30 years, nothing was done. But you
must remember one thing. Ifyoukeepon
saying that, people will not hear your

That argument has become stale. If you -

medicine to the Teople -
of this country, Because of the internal .

*
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contnue to show this attitude, one day,
you willcome 11 this ude and then only
you will realise your mastakes

With the #t words, I conclude

SHRI DHIRL\DRANATH BASU
{Katwi) 1 beg to move

‘Tnat the demand wuid r the  head
*Foreign Trade and Export Production’ be
reduced by Rs 100

[Faslure to maimntan foreign txchange
as 1n pre 1977-78 level (1)

IThat the demand under the head
*Foreign [rade and kx> ort Production be
reduced by Ry 100 °*

[;- atlureto boystexp rtol rawyproducts
)

‘ That the d nind under the head
‘Forrr:ﬂn Trade and Ixpoit Pioduction’
be reduced by Rs 100 "

[Failure to impoit raw matemals for
growth of electronics component industr
at competitive  or reasonable rates (5)5

*“That the demand under the head
*Foreign Trade and Export Production’ be
reduced by Rs 100"

[Fadlure to stop 1mport of electrome
component finsl products at much
higher rates (4)]

That the demand under the head
*Civil  Supplies and Coopriation’ be
reduced by Rs 100"

[Failure to supnly essential commodities
40 consumers particularls in rural areas

(5)]

‘That the demand under the  head
‘Civil  Suophes and Cooperation'  be
teduced by Rs 100"

[Nred for cxtending d stribution svstem
through the length and breadth of the
cwntry particularly through covsumer
coperatives to rural areas (6)]

“That the demand under the head
‘Civil Supshies and Cosperation  be re-
duced by Rs ino "

[Fulure of the Wational Counealfor Coop-
erative Training £y extending education,
rescarch and  traiming  ecentre 1n each
districtofthe country (71}

“‘That the demand un-der  the head
‘Covil  Sunmlies and Cooneration’ be
reduced by Rs, roa” «
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[Failure of National ative Con-
sunet Federation to extend their branch
umits in allthe Distrrets of the country (8)]

“"That the demand under the head
‘Civil  Supplies and  Cooperation’ be
reduced by Rs 100"

[Failure of development of Super
Bazars 1n various cities (g)]

““That the demand under the head
‘Civil ‘iupﬂm and Cooperation’ be
reduced by Rs 100"

[Failure of National Cooperative De
velopment Federation to rxiend ther
services to each eity of the ccuntry (10)]

SHRI P RAJAGOPAL NAIDU (€ lut-
tnor) 1 beg to move

lhat the demand under the head
‘Minstry of Commerce, Civil Supphe:
and Coopcration’ be reduced by Rs 100

[Defective Organusation of Cavil Suppli-
s (31))

“Ihat the demand _under the head
*Foreign Trade and Export Production
be reduced by Rs 100"

[For having ad hoc arrangements in the
export of agricultural commodities (32))

“That tgf gm;t"lidzunder !‘rd:l }:‘:'g
“Forey rade an uctt
be rcdgunxed by Rs 'mf?"""

[Abruptly stopping the export of
agricultural commodities (33)]

“That the demand under the ht‘ld.
‘F Trade and Export Production
be reduced by Rs 100"

[Needfo1 exporting more than a million
tonnes of sugar in view of better prices
in foreign markets in order to save sugar-
cane producers (34)]

“That the demand under the head
‘Foreign Trade and Export Production
he reduced by Rs 100"

[Need to give assstance to certamn
agricultural commodities under export
promotion  (35)]

“That the demand under the hﬂld'
‘Foreign Trade and Export Production
hv Rs roo™

Need tc  appmint special tade repte
\erEt.\mes in om Lulames o other
countries  (36)]

“That_the demand under the head
*Oml Suprlies ard Cooperatign
reduced by

B 100™
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[Defective publnc chstubutwn system in
villages. (37)]

SHRI MUKUNDA MANDAL (Ma-
thurapur) : I beg to move : , -
“That the demand under - the head
‘Ministry of Commerce, Civil Supphes and

Loopcratmn bc reduced by Rs. 100.’

[Need I'm' organising fairs . of handi-
crafts at dlﬂ'crcnt 1mportant placcs (39}]

“That the demand under " the héad
‘Ministry of Commerce , Civil' Supplies
and Cooperation’ be reduced by Rs.
IO’O LE] .

[Faulure to mamtam fair pncc of tea m
the internal market' (40)]

the head
Supplies
reduced by Rs.

) “That'the démand undcr
‘Ministry of Commerce, Civil
and Looperauon’ _hbe

100,

Failure to supply edible oils at fair
prices throughout the country particularly
in the Eastern Zone (41)]

“That the demand under the head
‘Ministry of Commerce, Civil Supplies
and  Cooperation’ be reduced by
Rs. 100

[Failure to check the rise in prices of
all essential commodities (42)]}

“That the demand under the head
Foreign Trad: and Export Production
be reduced by Rs. 100.”

[N-:d to stop the export of raw leather
o.utside the country to flourish the home
market (43)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reguccd by Rs. 100.”

[Need to export finished leather in-
stead of raw leather (44)]

“That the demand under the head
‘Foreign Trade and Export Production
be reduced by Rs. 100.”

[h eed to check import of rubber and
cashewnut (45)]

“That the demana under the

‘Forei Trade and Export Production’
be reduced by Rs. 100."”

[Need to find out adequate market ab-
road for handicrafts and products ol
handloom, small and cottage indus:

tries (46)]

“That the demand under the head
‘Foreign Trade ana Export Production’
be reduced ty Rs. 100.”

head

B

b¢ uced by Rs. 100.” .

Min_ of Comm,,
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[Need to explore new markets ‘abroad
for jute products on the basis of market
survey and mtelllgence reports (47)]

““That the demand under the head
‘Foreign Trade and Export Producticn’
o
[Necd for emphasising export of coir’
products (48)]

“That the demand under the Bcad

‘Foreign Trade and Export Production”
be reduced by Rs. 100.”

) i
%Failurt: to improve the foreign trade:
policy resulting in unfavourable balince
. of payment (49)]

“That the demand under the head
‘Foreign Trade and Exporthductwn
be reduced by Rs. 100." .,

I

[Need for imposing

on import (50)]

certain rcstrictidrs'

“That the demand under the head.
‘Forcign Trade and Export Production®
be reduced by Rs. 100.”

[Need for enthusing export of finished .
products instead of raw materials (51)].

“That the demand under the
‘Foreign Trade and Export
be reduced by Rs. 100.”

head
Production

[Need for exploring new silk market out-
side the country (52)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for organsing salesmanship for
secking a broader foreign market for the
jute products (53)]

“That the demand under the  head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for exploring

tobacco market
outside the country (54)]

“That the demand under the head

‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Failure to earn much foreign money
through the export of finished diamonds -
(55)]

“That the demand under the head
‘Civil  Supplies and Cooperation’ be
reduced by Rs. 100.”

[Failure to open fair price shops
throughout the country resulting in
hardship to the people (5%)]

228.
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““That the demand under the head
‘Civil Supplies and Cooperation” be re-
duced by Rs. 100.”

[Need for supplving all essential com-
modities at equal rates to all the States

(58)]

SHRI K.A. RAJAN (Trichur) : T beg
to move &

“That the demand under the head
‘Ministry of Commerce, Civil Supplies
and Cooperation’ be reduced by Rs.
1 100.”

[Failure to control prices of essential
commoditics  (62)]

“That the demand under the head
* ‘Ministry of Commerce, Civil Supplies
-and Cooperation’ be reduced by Rs. 100.”

[Failure to introduce a public distribu-
- tion system to bring down prices of essen-
tial articles (63)]

“That the demand under the head
- “Ministry of Commerce. Civil Sunlies and
“Cooperation’ be reduced by Rs. 1oo0.”

[Failure to bring down the prices of yarn
used by the handloom weavers (64))

“That the demand under the head
- ‘Ministry of Comm-~rce. Civil Supplies
and Cooperation® b: reduced by Rs. 100.”

[Failure to find out ad»quate foreign
markets for handloom fabrics (65)]

“That the demand under the head
“Ministry of Commerce, Civil Supplies and
Cooperation’ be reduced by Rs, 100.”

[Failure to protect the public sector
cashew Corporation of India, Kerala
(6613

MR. CHAIRMAN : The cut motions
are also before the House,

oy qdfag wif @ (TA)
aarafa wgi, ¥ arforer, qrafer qf
AR ALHFAT  HAT@T Fi AOGE HT
qad 7L F fod @er g §

(1) Haweft #Y 7 Ti——FV-A7708
FIA-ED AAT § THo To TTo HIT
HABAL, AT, ST, T3, WA, AL
a9, I, &6r 7T7F FY faewi &
frata & & S 90T wTEIT d
MG A g, 98 TSI T
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(2) @rr &%, a7ad, i, 797,
SqY, A ;ATA, TAEI(T, T3, T,
OIS, WA FATE AT A FY FLAT
T arr A § faa @ §

(3) %z F @fex £ wrar § -
TFofroude F fak muwdY, v,
o, AT 37 Fa ) 7 9dg
FT F fraral w1 amw faar 20

zafay & aiforsy 47 ST F7 97-
FZIATE | AT TS 7 faaat o 3TH
AT GIFAT AEATE | @ Tad] & X
§ X F5FEATAGAEL 1976-77 F
fazot & 9.48 @@ =7 @iT IA
oraTd faar war g1 a6y fraT G
qITH 530 FUT To 47 | 1977-78
¥ 13 971@ 27 QI JAT FT 74T FI70
war frmar AT faydr g 7 800
FUE To 4T, AT 1978-79F 10 A@
=T grE g fagar faaa a0 #07
700 FUS To AT | TAIFTC AT ATA
F guA 2000 FU3 ®o Fr fadelr 73w
GFFI 1 AT IT IR QT AAT F AT
FE FT alwT  gear A § )

B ag Ay 9f41 0 @ AT
arT | g0 &7 wed (AAT T | piial
arforss e Ffa daEat w7 faa
FL AITAT FA0AT ATgy | Fragat f
FIATT FZTH FT FIFAT AT A7fEd |

AT FraTe aAt & are & &
R FEAT TG E |

I am stating here below some items for the
consideration of the hon.  Commerce
Minister :

1 At present, no stock of imported
edible oils with traders,

2. At present, no balance contracts,
sailed vessel and no vessel on ports for
edible oils.

9. It is announced that 18 lakh tonnes
rapeseeds will be produced but due to bad
atmosphere, the same crop decreased upto
11 to 12 lakh tonnes only.
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4 The Summer ut seeds will be
produced 5 to 6 lakh tonnes only in South
and same will be utised 10 South
gnly and they will also come from other

tates

5. The puce of coconut o1l 1s alvo high
(Rs. 14 to Rs. 15 per kg ).

Thus, due to above ruut:on, it may be
posuble that STC will be failing to supply
the edible ails to people, duly ymported
oils, So, the import licence of edible  oils
sshould be granted to Refinery holders in
the country.

& gw ¥ oW g fr wda
9 AT T AW ® W@ LT & 0
TN ¥ qaeafa suw & fody 07 6
o o AT ) A& sEet A AW
Tqo o "o F Wiy wraTT Hfed 1
Ffea o a@ & far wmm fegr o
wr g A A faad fegada 2
Iaa wfedr wrare g /gy, 17o 2o
o & wfrdr ady v Tfgd | w2
@cﬁoiﬂ‘u%’ﬁf&a’ﬁmﬁ?ﬂ
FTGAT AT 4, 5 ATA X A T A 10
Fo Wi fwaT g7 st 1« gAfAET A
2 TG FT ZA0 ATFEA | AT FTET JAM
¥ oy 3= =nfed ag vAo o dre &
ST sraTe g e wifed, w7 A1 "
I &1 wmE PAv 2 ag frasadw
F Iy gar =rfed

F9TafT qgRa, OF AT AT FEAT
wrge g e gy wewre 7 Srwmaes
&% ¥ qaare o frory P & 0 we
Y 8 WTE W SIWETS FA &0
faat® fwar 91, w7 ot g
AF T FT 3 17 =7 AET FAT
& frafa &<t #1 s frar war
amaey F qAGEA F AN A
frafe w7 &1 @ & wer A% &7 3
AT T FT FIeT AMigT A5 AT & A
& g wfge fear war =ifer o
AABAT F @A FT 1978 7 8 MG
= w1 Frgter iy v g w1 fF 1079
¥ o wver =7 frgfa frar w0 3 1 Al
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WAAO-AIT §T 3 GG A ¥T ST
AN g s e g xfer "€ ¥
WIS A% T 3 AW T W FIIT AW
wnfex 7@ foar war § o fe geer
wrfge fear s wifid | famens &
faava< a% &1 oY w1 3 AT A W
wYET AT ¥ §1 AfgT wTAT wifgd
HRI A TEHET g FT W 1100
TR SARTE | 7 Zlo dlo X AIAY
W & 40 A 27 &1 wev @ §
afer it a% I o dd A feay
& 9 fr sregt qrer A & 1 WAT THo
&ro do THFAIE EY ®T AwAT § A
TART W12 T T F WX AT AT
gA A faarec AT s1feT & are fear
Sl

qo o 0Fo &7 fAgfy A1Fr &
g @ & fog e mar g Y 6
qEA W=BT ATT & 1 ATA ZT Mo Yo
cho 1 fagi grar a=d § 1 gar
@1vTez & arrT { AARAT ® 20 Ry
FT WIE 45 BIY T TET 4T ATHA ATHE
F 20 fFar &7 37 50 ¥97 IFT AN
Y 2, 77 weat ara & | gAA fRAWY
®I 50 FLUE T KA FATE | FIR
o7 ST FRTA R X T FIAT Z )

aamafT g1 oTT B AT ACRE
% grT Add vt oaf ¥ ar by wesdy
a7 Frae 7 20 fEO oqrw &
I 4, 5 FT7 4T, AfHT AAGT 4 7 74
F 977 7 FAY T & ag wear fear,
#fT ATHT A o T FET 7 FTR A
Y2 | FAT AT FIITAT, GETATT
ITHET  AH, AITTT, TAAT T,
FIAHY, ATHATHY, ATOTATT, AN,
FWE, TATE, ATET T T
faeret & ogTH FT A Rl &
e ¥ wr§ e &, A he § gaey
qOdY 15 AT AAEHT | FEAE Y
AT-gYY GAw Ay &F &Y ==t o
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[t v fog w Erdw)

W ATEE Y oqrw wY O WY §
& xawy Ty wre wrhiegd Wi s
F A eERT AT Y vy anfwy )
Tt 22 wrwaifer Aamefen G-
wwr & are faewre arge F o wY
Y Y §, ¥ T St el P
2 nfrso sETR WY IWE va wa &
fras< gmmt g dm et v
qa8 FLAT AR

AL ®Ig & F% UHo U0 To
ot aearq wif  qiw, fagew  wrd
wrefeat, wyaré sizfear, Tofe wé
g WX orew ¥ fger 7 99 way
Y aforer weern w1 @< faar 17
aTY w1 fr wee, AR Wi A
SNEYT ¥ Iog w9 P T §T
s foran sy A fraea @ frag
19 sl 9% famr s anfed o

Tyenfea & frafa & waw ¥ 91
oo watar A A wifga AT
o frata @ st § gwry Aoy
¥ 30 gaI7 7w Myfan fagle o327
w1 wmgaw fout &1 #f7 warm i
1978-83 W 3125 7% vy #7 iy
fat 77 frafe w37 &1 weqw @
forat &, s ag) feafa Y a1z §4
grm ? wmfa v=e dte UHe &
yfwes frafe w8 1500 *7¥ fomqr
et &, s 97 faafe o 1125
&ay W f-amaes dvw 47 frala o
125 39 & | gAY T T aga
S

FAR welt off ¥ ®® wwe e
& off st T8 W A AT @
g § —

1 ®rumeE 3 (s
e oY) Wu-
FHT ¥ weft & 3 omwr 2A
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& fatr wr w€ & o
79 T® ¥ Wer g
srfgew |

2 foad ore wrewr  Fowmge-
v §, v g aw 1 &
|TIT T A AL AT
Tt 8

3 THo TTo THo &T ATRE &
gra 1 wra == ¥ fafy
g we g

4 AThE WX quTE Wz W-
wTafey wTHieT Fedwa
& o F g FAEd
& ¥ arr wifgdy wic
= qo & & fami wv
wyag grm wifgd

5 WA # mis arve
qE FIT w q9d &
1o |

6 Qo Yo THo, HAFE,
F o@eEr FT AWLT
frate mer w T, & fodr
famr mamg ¥ faemee
gag FL |

7 fasrgar &1 dararT a@Tae
ATT ATA A &1 ™Y FT
qTITy FAW FH &R
oE N @ Y 5 |

8 e faara 19 #1 waT
L d]

WY qAt wgiEw T gwiar &
waw ¥ Wy, @1 w % fay weer
g

arv-a1T wgr wran § fF wgmé
wE o & frw o #y e W
7w Ay W sTare ¥ fEe
ot Y, wodt ag ¥ P o &0
wdt wEEy ¥ swrdAr wen 6 wg
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SHRI A C GEORGL (Mukanda-
puram) We aie ciscusunga most vital
Mmusuy of the Govanment of India
As muy friend  pomted out  earler, thi
Mulistry, compriving of three well-defined
Do partinents—Foreign Thade Cawal
Supphies and Coopuation— tn a way dt-
cides the exisung and future  economic
wtuaton of the ot zens of the counny
It 18 dealing with «xports and earning
of forugn  ovchange 1t 1y dealing  with
mice stabnlsation and walability of oss-
enual commoditits  fon the people of this
country and n a wiy, this sa Misty
which 15 & fulerum this 1s 2 Mmastry which
1 4 barometer which wndicates the entne
cconomic situation of our country As a
very good personal friend of the Minster
of Commerce and (il Supphes m  the
past two years I was trving my level best
to see wgnsand an indication of his Minstry
makmg progress  But Sir, good will alone
will not create results 1 must confess that,
todn after the  Japse of two years of the
Muustry’s  functiomng the only undir-
staement that T can make © that the
Mimstry’s functioming 15 4 dismal {failure
In fact, the dark clouds were scen  even
caihier I do not want to rept 1t the favour-
ite words of I tuld you <’, but evin m
1977, when my gea fuend Shri Mohan
Dhara 0ok ovir the ( ommeres  Minstry,
try, while wishing hun well and all suc-
cts8, with the mdication that was availlable,
I had an opportumity to tell him, mn  this
very House, thathis  sense of dircetion was
not eatwrely coriect

When I sprak on this subject, 1 cannot
entrely  bdurcate the Mister from the
Ixpariment  because, for qute a fiw
vtars, Mr. Mohan Dhana was part of the
Government, and holding a key portfolio
of Planming, he was imstrumental for
planming  the of the (ountry,
partucularly the exports of the country,
and he did, at that ume, show rcsults.
That 13 how, in 1g76-77, when the new

ent camé into eastence, 0 spite
of the huge bill for 03l payments, in spite
of the criss that was brewing around, at
the end of March g1, 1976, the country’
export figure was 5,145 crores and the
import figure was 5074 crores and we had
a surplus of 71 erotes In & developing
country like Indw, even a surplus of 71
crores is & substantial achievement because
the 1mport bill was basically directed at
bulding an mdustnal base and we were
h'vm?ourlcmbutwm:hatexpomd.d
pay for our mports There was a tun¢
or decade or even more tme than that
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when the philosophy of the Government,
the philosophy of the Ministry of Foreign
Trade and Commerce—in fact, 1t was even
o the Iips of the common man—was the
expression, which has now-a-days been for-
gotten  ‘valuable foreign  exchange’'.
One important rustake which the Mims-
try of Commerce has committed and which
I would pumnt out 15 that, as soon as they
had taken ove1, the words ‘valuable foreign
exchange' lost all thor sgnificance and
meaning  the woids ‘valuable foicign
exchang.’ wire allowed to go down e
dran , the philovophy of for ign exchange
was no more valuable Theie was a time
when we  were wnaking hectic  efforts,
when we were  tightening o belts, to
ste that maxunum « wpoits were acluned
the optimum  import wiwe munt uned
the  ndustnal Bie was sustuneed  the
proplt » neecsaties wut met md b
valurble foeyn onchange  was o mid
But m the pivt wo  years, because o
another  dovdlopment that tock plact
this country, thoe has been this wadency
among mny—adnd 1 have a suspicion that
this tendency hay percolated evin to my
fuend Mr Mohan Dhana, and others
mn the Minptiy Commerce—and
the words ‘valutlle forugn exchangd®
have lost all then mtanng and sigmi-
fcancte 1 Remembts, one and a hall
ytars ago he was tiymg to cxp]djl; this Ly
saying  ‘Our primuy aesponsi ity 13 to
wrrlllfxt the needs of thr prople me met
50 1 am gomg to cutal reports, I can
afford to curtal exports” I contede that
we have reached a stage when we could
curtai] exports o we ¢ould think of curtaul-
ing exports  Thay fallacy has come into
ow nund | ecause Lakhs and lakhs of people
wothmg abroad, he ovtiseas Indians,—
I will be fahng sn my duty of 1 do not
mention here the wizable  contnibution of
the Kerilites started ~ending valuable
foreign exchange and today 1n spite of the
colosal bunglmg of the Mimsuy of
Commeret and this Government, we are
spll hywmg smples  formign  eachange
1o the tune of newly Rs 4gon crores,
That 15 wiv, n mdifference was shown
towauls export effores 1 rememl er
Mr Mohan Dhana oxplaning, “We need
not export omons, wi need not export
atoes, We nced not export Sugar, we
need mot export any thing ' and the po-
pulist slogan wis, ‘Mv intration 1 to sec
that the people*s needs ace me?  Now,
many of the enlightened tournals are coms
mg forward to admit that, durng the
past two years, the philosophy  was
wrong  they were ndiffernt and ther
complacenee 18 now showing the results,
Even in the Feonomic Survey a publica-
wion of the Government of India 1t 18 sad:

0 the rapd deterioration in
exports " The Economuc Survey
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a publication of the Government of India,
has used a rather superlauve word, saying,
‘the rapid detenoration mn exports’] Itis
said further

¢ Tt may nol show an improvement
over 1977-78 * Durng the past
decade, even when we had deficit balance
of payment situation, the exports were
growng Only m 193]5—76 the exports
were less in number than the imports
Otherwise, all through these years, this
country was showing a steady increase m
exports, ¢very yeal it was gomnmg up even
when we had an ad\'l;!‘hﬂc balance of piay-
ment  In one year the export was less
because  the  impoit Po\:aq also
gup Ourexport graph was always
ookmg up In 1g976-77 when the De-
partment was handed over to the new
Government the rate of growth n «xports
was 27 per cent  In 1977-78  the last
financial year the first vear of the Janata
Government, from 27 ptr cent it came
down to 45 per cent This year—I
would like to be corrected I wish I am
corrected—our rate of giowth 1snot only
‘ml’ but 1t may be negative

THE MINISTER OF COMMIRCF,
CIVII. SUPPLITS AND COOPFRA
TION (SHRI MOIIAN DHARIA) It
18 wrong

SHRI AC GEORGE I am gld Jf
you tdl me so But I know what wll be
comngnow Iorgi/ayvears I happened
to st m  thit Mmntry Upto
January, our rate of growth was ‘ml’
That 1s why, I was cautiously saymmg I
would be glad if m January I'tbruary and
Maich, 1t had picked up But the
mndication 1» this I can categoncally
say that the rate of growth will not be
even 4 5 per cent  According to the latcst
report | was rcading, even the best opu-
musts are forecasung & growth of only 2 per
cent or 50 I think 1t will be a jugglery
of figmes Of course, Mr Fernandes
specialises in that , T do not expect that
from Mi Mohan Dhana

MR CHAIRMAN Mr George, from
our Party six members are to speak

SHRI AC GEORGE The most imp-
ortant pomntis this Now after they had
taken over you see a steady decline in
exports Simply because lakhs and lakhs
of people are working m the desert of Arabia
or the neorich Gulf countries and they
are sending money out of their sweat and
brow, simply because their coffers are now
full with nearly Rs 4,000 crores, callous
indifference 15 shown towards exports,
That 18 why they are thinking of any sort
of imports, even power-tillers, electronic
equipment, even the sophusticated goods

APRIL 19, 1879
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which our country 3 producng In the
new budget they are thinking of importing
80 many thingy, thus klling the indigenous
mdustnies I will never blame the Govern-
ment for the import bill going up because
the import bdljomgupmmwellhe
an indication the ecomomuc growth
1f 1t based more on raw materials and 1mp
ortant components for the ndustrics
But here we sce that the exports are going

I am not asking you to maumtamn
a steady growth of 27 per cent When
the point about banning exports was ran
¢d, he said that thty could just doat
But now the farmer in Pun,ab 1 clamounng
because he 13 not gettng  hus full value fur
his potatoes Now they think of ¢xpoit
mg  [he policy of exports cannot be de
cided by fits and starts It has to b 1
steady policy 1 hat 15 where T accuse the
Ftﬂtnt Commerce Minister  He has been
following a policy of adhocism Now we
have got smiplus but we do not find the
markct for omon  Qur market has bun
lost Wt do not lind the market fm pota
toes  Ow marhet has boen lost  In ¢
mternational market a vacuum will n ¢
txist  Decaux of the valuable forcun
txchange restrves we have  the Munstry
15 taling thie atutude of mdifference te
wards «xports  Already two  years hat
gone  The mndi 1uom s that there 18 gomg
to he a deficit of at least Rs 1200 crows
May bt because of the hwh forugn
exchange reserves and the forcign renmtian
ces, they may be able to foot the imput
bill  But it 1s an unhealthy trend, a trend
which has to be resuived m time W
have to build up our international mauk t
mn a steady manner  Poople will not wart
for the deciions of the  Governmuat of
India The frreign market will find out
their own customirs and stllers

MR CHAIRMAN Plase try to¢ n
clude

SHRI AC GEORGI' I know, my
ume 13 hnuted I am  discusing only
the philosophy behind  Government s
functioning, the attitude taken by th
Government that the valuable foreig

hange 13 thing which they can g t
W 'Il%wpg‘ l:.fop}’ndnn'l working
a 15 L 18 WTONL
Exports are indicative of u’;e growth of th
m&:ﬂ At least now, let us thmk

g8 up a stabilised export v
Let us give our buyers abroad an mrrsnh‘ﬂ-
that we will not be gomng quixotic
methods, we wall not be guided adhot
1sm, we will have a steady policy where
they can be assured of supply. Especially
m the Gulf countnes, many of them arc
accustomed to condiments and  other
food items, since they are bancally Indians,
and if we ban the of those, we ar®
cuttng at the very root of the foreign
exchange resources May, I, therefoie,
request the Commerce Mumuster tor v %
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this policy. This populist slogan of
‘meeting the indigenous demand’ 1 only
an alibi. This bad and unhecalthy trend
has to be reversed I hope, the Commerce
Minister will need the signs on the wall,
correct the policy and bring forward a
surplus balance of payments situation next

year,
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T a9 9T HT AT 4500 FUT
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T & e gl A owr oww
aifog fawmr & ¥o wgeqd WY
FoWrr wEfdw wr =mEar g,
EL o o o ?,I THe THo o
Ao 8, @AT W Wl § | AT
¥ T qFe Fo Hro Y FaT § )

FraTE;, vaEE #1 &F aw faw
TR THo o Mo FT WATRA fFaT
WA, A A ¥ ograry @,
afer 47 um W A §, & Sw
qgT 9T IGA FIAT AEAT B—

“In spite of the Government's decision (o
purchast 15 000 mis of tobaceo mn 1979,
SI1C fasledd to make arrangements even by
noddle of March, lhe enuy of SIC »
delaveel v thiee months  This was only
10 hdp the visied mterests to plunder the
groners  The  average prce given to
growtss by the merchant i about Rs 3/-
pit kg Growers are helpless’  The crop
n 1970 15 eaprcted to be only 80 ml kilos
80,000 tonnes)  Stll there 1s no demand
Jobacco Boad managed very well to keep
the prices at low level for the benefit of the
Ing vade  The impact of proposed pur-
chase of 15000 tonnes by SIG on the
market s notlnng™

#7 F99 T SAEIV-ATA TH WY
F A @ )
it wwr ¥ ook ww oad &

fod & @« ¥ AE wET ST wEAT
? frowr wd 3§ W wonm wifgd
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N @ oarh fr 6t | oww W
wdl wiiTq wT s WY 12 wiw
& genfw Iew ¥ oo dar
—fm & s word fr sl
= oam &y 57 v f§ #if dw-
vfeds #f @w 31 "9 1979
Ar A ff | X o @ oW ®
ATAY TA HTAT AFAT F—XG T
‘fgefaTREom 7 e gar
® This 19 the Handloom Lxport Promotion

Council’s Ietter o Hepefif32/PolfVvol
daed 24 4 1978

™ ¥ oW ww & e fam
m 7 f& fo wfaew &w 31
" 1979 qF v v | A fr
A7 At w1 ¥ fr mel wiew 7
g7 fear mr o¥ oqedlwTor S
EXREUCE R o S B0 L
¢ fom o for 7 f7 o1 599 31
A AT ¥ FAm waty  fRgifer
T gt it w7 5 Fveewm o
JAWE FTIFAE & aEE W 7
as-a1F faar & 1 & gEar FAr
F —

It has bien  deadid to grant export
asstince  at the followng  1ates  for
expats of cotton handlvom/khad: fabiics
mide ups  and  readvmade  garments

effict d fiom 1st \pul 1978 to g1st March,
1979°
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SHRI ANNASAHEB P. SHINDE
(Ahmednagar) : Sir, I am thankfful to
you for calling me. Before I go to
make some of the observations which may
not be very pleasing to the hon’ble Minis-
ter and his collcagues, I would like to
say at the outset something which is very
much in favour of his Ministry. Our
general experience is that government
departments or governments organisations
do not function properly but I must con-
gratulate Shri Dhariaji and his colleagues
for the excellent functiniong of the
NCDC and the way it is taking a
practical attitude to a number of problems
of the cooperative movement in this
country. All of us know how important
the cooperative movement is for the
well being of millions of poor people
in this country. But Iam glad in this
Report itself of the Department of
Civil Supplies and Cooperation a very
significant para has been mentioned on
page 3 which I quote:

“In no other country in the world is
the cooperative movement as large and
deversified as in India. It leaves
almost no sector of the economy un-
touched. Ovwer the years, cooperative
activity has progressively increased in
terms of membership, resources and
transactions. Today, the economic
value of cooperative activity exceeds
Rs. 15,000 crores per annum—about
one-fourth of the total national income.
The movement involves about eight
crore people and is perhaps one form
of economic organisation which in-
volves the largest number of people.”

I broadly agree with the assessment of
the Ministry as far as this aspect is con-
cerned but then I would like to say that
though your intentions are good and as
far as the Cooperation Department is
concerned, you are giving proper leader-
ship vet the thinking of the government
as a whole as far as the cooperation move-
ment is concerned is totally confused.

Sir, some time back there was a dis-
cussion of nationalisation of cooperative
units. I do not want to say that there
are not weaknesses in the cooperative
sector. I know there are many many
draw-backs. But my point is when we
discuss and talk about the democratic
structure and we also know there are many
drawbacks in it, do we take the position
that d=mocracy has to be abolished.
Infact, we say that democracy is the omy
form of government which can possibly
take this country in the right direction.
Similarly, if in cooperative movement
there are some drawbacks is nationalisa-
tion a reply to it. No doubt, ultimately
has sen It iiled. prevas good.se good

Tam not basically opposed to nationali-
sation.
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But had it been a better foom of in-
volvement of people, I would not have
opposed the basic idea of nationalisation.
Nationalisation in Communist countries
is  different. There, communist cadre
and people’s representative control the
bureaucracy. They control and  give
proper direction, guidance and have
proper check on bureaucracy. But here
in this country, nationalisation eliminates
people and impose bureaucracy on the
organisation.  This is how your naticna-
lisation functions. It clearly shows that
your Government is not going to be suc-
cessful, but I am glad that ultimately
this decision was not taken.

Then, your Ministry is responsible for
the administration of the Essential Com-
modities Act and Consumer Protection.
In your own report you have mentioned
like this.

“The basic strategy to combat in-
flation and improve the availability
of essential commodities  revolves
round the evolution of a workable
system of management of total demand
and aggregate supply in the naticpal
economy. The basic tenets' of this
strategy are:

(i) Control on money supply ;

(ii) Strengthening of the public
distribution system.

Now there are a number of points. I
am afraid Mr. Dharia is not going to
succeed in his mission of controlling
prices. The reasonis that there are many
factors in the economy which are beyonds
his control. For instance, the Finance
Minister  yesterday was good enough
to give some assessment to the country
and I hope you must be aware of what he
said in this connection. He said: “But
the very fact that money supply expan-
sion is running ahead of growth in real
output cautions us about the possible
dangers which may lie ahead”. And I
may say that you have already entered
the inflationary era. But nothing is
going to stop this inflaticrary pressure.
You should not have resorted to a heavy
dose of indirect taxation and deficit
financing. The prices are going up. My
experience with the previous Government
after 1972, is in spite of all efforts made to
bring down the prices, the Government
did not succeed in holding the prices
and this time you are going to land
yourself in the same sitvation. You
say that you have succeeded in having
price stability. But ycu may not have
that because you have resorted to first
of all heavy dose of deficit financing. It
is a necessary evil sometimes. But this
can be done when the ruling party or
the policy makers have controlp of the
situation. They should have a firm grip
over the national situation. You see
what is happening in Bihar and U, P.
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Dafferent constityents of your party are
fighting against cach other You have
no pohtical gap over yourselves
You art a conglom~ration of different
roups tom= together Therefore, the
~fitit finanting itself 13 goind to wreck
th ecomomy of this Lountrv

I have already referred to the money
typansion Then you said about the
&uhlnr distribution system I am n

vour of public distribution That 1s
th oaly way to give protuction to the
mullions of poor people by making essential
cyumditics  available at rcasonable
levtl of tes  In  your constituency
that 11 1n Pune, there was a conference
of tralng cwnmunity Ministirs be-
lonfing to your party participated in
that Thas happtns all over the country
and the roiolutions are passed against
public distribution wstemi with the ¢n-
courag*m~nt of wour colleagues But
you go on making annountéments in
the country that you are going to have
public dstribution system  If you are
a suingle magority party perhaps vou would
hav succeedsd 1n your poliey but vour
p=ple wis are interested an working
fo the middlemen who 2re exploiters of
the cymmon prople, will not, T think
allow you to d» o You are talking of
pabune  distribution system for the last
1o vears but the wosted interests would
not allow you to d» «o Thereforr we
should have a rralistic awessment about
all these matters

[nen vou have refirred to price stabnlity
T do not want to go into details of that
In your own report vou have said that the
piice stability was mainly because of
aguicultural production  Now, duning
the same period what has ha od ?
Tne prices of manufacturid articles haye
gwnec up the prices of agucultural com-
milties have come down very much
b cause 1n fact, this pant was refiried to
by m= when I spoke on the Demands for
Agriciltare  Mimstry But it was a
very brief reference  When the agricul-
tural produce 1s brought in the market
imn=diately after its harvtst the price
wvery low  What s the posttion of price
index? The all India ponition of price
ind~x of rice has from 174 1n
Augu t 1977 to 139 1n March 1978

Then, the price index of wheat fill
from 166 1n January to 148 in June
There was a dechine 1n the prices of im-

artant agricultural commodities I

ave no time to go into the detals,
but basucally our price stability has been
maimntained at the cost of agriculture for
wich you will have to pay the price

¢« As far as cxport front 1v concerned,
my hon colleague has already made an
observation that there 15 a total failure

APRIL 19, 1979

Min of Comm, 304
C wyperation
of the Minustry in this respect I am
going to confine myself only to the agn-
custural exports or the policy aspect of it
But before that, I would like to say that
while w are trying to improve relatio na
with Bangladesh and Pakistan, as far far
as improvement in trade 13 concerned, we
hav. not succreded much Itis good tha
our Prime Minister and Foreign Minister
went to Bangladesh and yesterday and
day before that they ve arrned
at some understanding about trade etc
At present, what 19 your trade with Pakis-
tan , the neighbouning ccuntry whert
we have the griatest ¢xpor! potential
India's exports 10 Pakistan during 1977-78
were worth Rs 13 cioics, whereas our im-
ports amounted to Re 23 crores Ay
far ay Banglad sh 1s concerned  though
there 13 a little wtmprowe version but the
same story  Exports to Bangladesh during
1977-78 have been worth Rs 51 crores
and the mmports 1n thr same year Law
been of the order of Rs 1 16 eroe
This shows that even in the ncighbouring
countries where the largest pottnnal of
trade 1 there we have not succe ded
much This needs 10 b pad grarr
atiention

As far as export of agricultural commo-
dites 1t concerned, T would like to ~av that
thert 11a lack of to1al und¢rstanding 1n
your Ministiy of these problems Tast
Year, I referred 10 the pioblem
of Swadeshi  concept W are all
proud of Gandhyr who gave us tios
mantra Agriculture 1s our biggestindins-
try But how discoimunately you tahe
decimons at the official lewel to umport
mass commodities of agiculture without
caring what will happen to the agricul-
tural production hre This 18
what has betn happtming duting
the last thirty years I have 4 grievance
against that, though I was a party to 1t
beng @ part of the earlier Government
When the farmer used to bring his  cotton
to the market, wi ued to 1mport thus
You go on cnticiung  Shrimati
Indira Gandhi's Government  but

ou have also not changed your policy

ere 18, thus, an 1mperatine need to
change your policy How diseriminately
you mmport cotton and even edible oils
worth Boo crores Have you ever
heard of such a figure?

Sir, imports have to be made but there
should be a machinery for protection  of
agricultural ommodities The time has
come when there must be institutional
structure fur protecting the agncultual
comamodities from indicriminate imports
so that an officer or a Minister 1s not free to
take a deasion Many countries in the
world have such legislations Here, we
become unfortunate onlookers
only There must be a parhamentary
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legislation and an institutional structure.
Without proper scrutiny, no imports
should be allowed whiCh destroy the basis
of agriculture, just as we have DGTD
in the case of industries. We know of PL.
480. This has caused a lot of damage,
though there are other sides of it also.
T am glad that we came out of it.

As far as agricultural  exports
are concerned—We may not follow them
in_other aspects because they have
different situations—there is a lot that we
can learn from America. Last year,
America exported agricultural commodi-
ties worth 27 billion dollars. Their
favourable trade of balance after the
agricultural imports and exports was to
the tun= of 13 to 14 billion dollars. India,
to my mind, has a more potential
in this respect than America. We
are glad that our agriculture has
started making good strides and we

are proceseding in that direction, but our

export policy has to be framed in proper
perspective. There has been  some
inlication that the Government has started
in the rightdirection. I do not know
whether we will succeed. I am reading
from the Economic Survey :

“Till now the policy has been to export
products whose production has been sur-
plus to domestic requirements. Export
requirems=nts have not explicitly entered
the country’s  production planning.
Conscious efforts should now be made to
develop production patential —both indus-
trial and agricultural—which will enable
the export of a wide variety of goods. A
geeatsr emphasis on developing agricul-
tural exports is necessary for it should not
be forgotten that even to-day the bulk

! of India’s export consists of agricultural

AP— S

c¢ymnodities and agro-based industrial
products. This will also partly be an
answer to the difficulties experienc-d on
account of the restrictions imposed by
d:velop2d countries on some of India’s
major manufactured exports.”

I have no time to go into details. You
have already appointed the Task Force.
D> you know what the Task Force has
said ? They have said that your policy
of agricultural export is erratic, ad hoc
and inconsistent. All these words have
been used. This is Government report.
These are not my words. I hope you
will learn from it.

THE MINISTER OF :COMMERCE,

; GIVIL SUPPLIES AND COOPERA-

[

TION (SHRI MOHAN DHARIA):
It is my own report.

. SHRI ANNASAHEB P. SHINDE :
Therefore, you should accept it. You
should tell the House and the country that
you accept the recommendations of the
Task Force. They have said that India
can exvort Rs. 3,000 crores worth of
ay-icaltural -commodities, This will
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create a lot of employment. Even at the
time of difficulties, you should be consis-
tent with ekports. Without that, you
will not succeed in maintaining export
markets.

Only on€ more point and I have done.
About export of sugar, I must say that
your mention in the Reportis incorrect.
So, I would like you to see the factual

osition. You have said that the prices

ad declined in 1977-78, and that is why

vou did not export. I think it is totally
incorrect. At that time, prices were
economic. But it was because of our
failure, i.e., when we had stocks we were
not able to store sugar in this country
and we had no godowns. There was no
need for domestic requirement, T could
understand it if, for meeting the require-
ments of domestic consumers you had
curtailed the exports, But as far as
sugar is Concerned, when it was not re-
quired for domestic consumption, we
had no place to store sugar ; and you
stopped exports, even in 1977-78 when the
prices were much better than in 1978-79.
You exported in 1978-79 when the prices
had come down. I would request you to
look into the Report, and see that this
incorrect statement does not come in it,
so that the Government’s eredibility is
not affected,

=Y qst warq fag ()  awr-
ofy wgrem, & arforen, fafasr aoaris
AT AEHTCAT AeaTad | Y AT & gRAA

HEIr A |

16- 27 hrs.

[Ssrt DHIRENDRANATH Basu in the Chair]

FAR WAl HEIET UF FAG HIT 75
faa i % =1fFa § | 7% 397 ¥ 9z-
F1fat F @a § 90 TO FHGHT &, HIT
Art & fag St e §, 9% fav §
IAFT FGTE T ATGATE |

TEA § gAAdIEE ¥ A H g9 A
FHET F TT F FAT AT E | AN
SITST |Tg 7, {1 @3 agd %8 AT §,
A af@T ¥ aeg § ag7 Fqa wes
geATe /9 | & S9Y qar gedg ad
F@T4r, a2 9gr & fF 1976-77 &
garwr frata 28 978 &gy 41, 1977—
78 HAZ 4. 4 THZ FETATHAIT 1978—
79 F TR ¥ weqrq & fFar ST wwar
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[ A% gare fey)

¢, @ oni g e sad arra &
TS STET TAT AEY WY ATAHATY |

afer 7z guT #% 7 TR A
qifere ¥ JewT AThEY | wET o v
[T FT Ty §, 1976 ¥ A 11
qAZ qJT, 1977 A AL TE §7 4 TR
WIRATAYT 1978 & 1 { WY Ty wrory
# fr 7 4, 5 T8 ¥ SaTaT Ay @7
W QRN ®1 TG 9% ¥ d@Ar
wifeT, wY Tq amav & Y TawT Tfew
far TR qW & grorTe WS WEY 4 | 9T
FTEF-TIA AT | T T |qrew oY
TGT WAF &7 T | 719 59 7% 90E fR
FWIL AT #Y FATE TEY &Y AW | NS 7
it &Y frafy da1 g€ s s 48 €
T | §T T AT F ST ZHITHFANE
& T AFT |

oF F1or ag ¥ g1 i gardr qrfeet
¥ uF qifsfes ara o, fas ay v &
g€ AT ATEAT §, WK AT § qwA
FTECH 1 HHET | F1E THH! TAT-H1T
FT 2, 1 3g a19 g1 &, A a8 war
& 5 ST gH W T, TS W AT W
Q9-ATt F 76 W 1B GFAEE
F<, W AT gfe Faer wIv Trgaw
AN 9 @, Sy fF qgelt gvwie
@ §—wa 3fe @ e graeed
I TP ¥ A, HIT LA & e
T ¢ fr owuRE @— W gw
qHIEE B CROIEE % 8 Af
q< =, A1 5F Sfoq A€ FLT AT wHAT
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srererart g P forg & anav & s
g | Iad g w i—

“It has been Govérnment's deliberate
policy to restrict and control export of
certain commodities to enable their
sufficient domestic availability at rea-
sonahle prices and thereby reducing
social cost of export”

T &TT WA G §ET § | IEHY §HIT
F AW AT 7F ¥ fin FATT TRAGIE
T & 7€ 19 T & | GHIL AETANT &
frr 77 @ ¥ fr Fo 3o arh stz
# W17 giEeRfezy B W7 ¥ R
iy cyror STET WY &9 | ORI wWy
T ITw 6~7 WY & 9 W faw =/
oY, F7eg wE F1 79 41 | FfF7 I9% @19
AT g8 WY a7 AEY & R 9w A
AT R 3T O IHFT CHAGNE ST AT
ifgr ¥ T& am w71 s T Tifer
£ sore 1€ Hror Ao 1A  ATTT R
W7 IaET AT WA ¥ fewTAi w1 war
& a¥ar § oY SEN oEeE @) e
@A Jifen W IgET CERAIE FET
=iy |

g T 78 &9 fF g 3w A
Far §, Sfwfae gor &, Iaw Wi qwa T
& W 915, W & S 1 R
qifeqiRe w1 SW WET AR
76=77 ® 72 ®AE &I
99 47, 77-78 ¥ 693 HIT T AT
& war, ¥wfae gar, dTiT gar WK
78~79 ¥ WAWT 1 FOATC FUT &7
do ¥ @y ¥ Y dow g A wIor W@
ar & e gEd A ¥ o W
wod a7 ¥ I@T ST A qar wenw fr
o TR TN @ P g T v
Wt s @1 oY Sawfon oAAnR
8, foreeY, g g g &, wER R
TUNT g7 §, TN WO F Ay AT
o1 wdAfae # wew § N TR
2 ¥ gvensw wfY § o SEd Wi W
& qu WO Wiy | X o W A
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& fog ot g0 wvwy aurd 39 fr o
AN X TEW W A A S A
<@t e g §x dow 7@ a@y wigw
afew s arw w1 e fear e g
TGN S ST T Y T aqT VAT T 7Y
f& g uFV T @ W%, Iy
ST FAAT T ¢ qF, T A HT
IR SO T@T | TEE faw o & 9w
&Y aure 2T g 1 Hiewrgad ¥ off gand
R R AR aga @t v
Tg a1 Ay T A wEw § S o
arex ¥ w7 i A steww o @Y
Fgar Aifger 1 fower 30 awf ¥ faed
FAUTSART4E G| IA TH TET
T} TGV A A A w7ar g q@T AV
A Firaee nfar & 9 R ¥
A qvde & fiavd & g A1\ g o
q¥ar fom o | W wgr wgt fewrd
& gmaw § agr 25 ¥ 30 WA wfx wHT
Gerare gt &1 Ag W T AW £
& Iy o F9E ¥ 3@ a@ &7 |
@ T fF faad ¥ WA @ R
fom #TeY wvew q@vg 0 E 0 A
IAH GG AN | T T g FEATTAT
ft ¥ g, die ot 7 g & e
Y I § A FErT $1E IEhT e
A TG I FE A T
fear &, eafag & @y o ¥ B
AfFr gg W e & fe o a3 &, 2@ o
o fawrtr aw &1

¥R ETAr I T K
foité & 7o aww 7y &% 3% g
AT 9 wTH §, SAR sAEA ¥
HTESH Y WITH THIE FE T LA
&, ey o oY Rfg | W T AR
Feat & fis arg waforg g g fe 99
srve aaan, S @ dearrc g
Wk PRed et WK
ATeRT Sy & ¥4 SER WIT A qE
STeww Y wTex § o, dAC SWK
it it ) s T, A ag A A
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&, ¥ waT Qargur ? A we wER &,
EaR 9T g & fis a e %%
BHTTT TR Seal §Y ST Ay ag ShewwT
T IT TG T, Tk o A wre B
faferor 2 vy anfiee o 7 2wy R
fFomaaf gud ar af ok sA
FTIRATE T AT AR @Y

forer smrar &t w=t & w7 @rAT)
@ 3h g fEeat 0 49 3, AT TR
TR & wafE 1/5 gArd qrgewE & )
@ TAAT FET T TAAY T TGN
w17 79 Fg1 %97 ¥ @, FH AN E
AT it i g gm ity Y QT A wT AT
1 ZATTT 7T By for AT ¥ wrAT
a1fen | vawaE & awrw & & faw wg
7%  fr gl g & qAwaIE 92T
& e % a9 qxde A A@rer g€
¢ | irmer & o agred g & 1 wE
Trgafas FaeA ® agiad g @ ¥
THA GICT TFGAT T3 |

Fafe fa argaaw @ @, -
Foqv &Y 9T sary feay AT &, SWE!
frite adt srodt wré & P fg &
quTé AT AT | Wl gw F@T
arfe fr wfwar #g1 & iR frer 7
¥ e wr agr e 81 fe @
% gt wafen fean & s A
Fdt g A & 1 T AR AW
gy &, M-frsire g WY g & e
sifarT & R &7 ¥1E | T G
& st AT aed gy fRAT oA
o € g & FT A o AW

mm,ﬁm‘tﬁ.‘!@i‘
:ﬁmmmﬁf*ﬁ‘“?“‘.
fefrfty @ o wIfeT | ORGE
e b AN
T areenn o @ o g ol
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[ Fx w1 Fiz)

a7 ®17 L TFAT) TGF A0G-AG
AR TR § WY Q& &1 W@ w14
wifgy fHA8) cawy SrAeTd €11 AW
£ A FT AFTFA &1 OFT fiya,
#x gararEi 7 a0 fF gT6T d7 Frad
FurE wera Y AT 8 ) A AW Ry
¥, yT & faraifer ® "AEY qQr
fe gATT WICHT FIIAA F¥, sqTq1T
FBAT AR | AV g avaea A AT A
g e gare 3o g ws3 7 g3 urifaee
&, w199 £ A0ar §, 39461 T § gafAe
T& AT T FAATE 7€ ATAT ARG
FIF S8 FAFTA @A g | A
sqQvhEA Y 3% 9T R N T qeA
Ay A4 &\ #4ifF AW TA aA A0
wiwa § gafaq & sz wrg fr ga ot
srer ety fagr ST =R )

A< ara ag § 6 g agr fasee
TR R a4 FmrafeEa w1 A9
Faqreq A | EATCRAM F 10-12 fan
FISUS § AZF HILT TT FHIT & | &H
Y w9 Fafes R wr  fawr o
W AFMT ST +1fgy | afsers awET
®1 K17 T IF(T A(FT FIG-TTT FIAT-
qifzg FEZTFT T IF0A, (A977 F0fEgq )
Afed aga A qF @ Y g g %
Fraiqdfer g2 ®Y  FgrET faemr
w1fgg | w9 3@ fF A%T way wwl
geqr & e SaFT Gacafeq Faa
60.43 W@ %1 1977-78 ¥ =g
AFFT 60.43 AW EAT | TF qT@® &
w1E AT AT gk & | WK Taq Tad-
7T T #AX 40 FATT FTE AAL qUfe-
fatwa & 1 & o gawar g v gawr 40
FUF AT AL | VI AT ATRE HY
FYTATEX BT & GAAAT § Ta®T T87
‘gre s & oF fagrd, 1000 FO%
w1 §AT WY | N wHE TR §Q
& Saf RATR QEEEE ¥ 1977-78 X
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10 92 UL &T AR gara: fgr
waT F4F 1976-77 ¥ 18 54FOT T
gEaz F&11 W@t 91 ) frg ad wr
3 giw w9 fr oww W
FT ¥ F7 100 H% g7 F1fEw AfF
g 18 FATH 10 FIT Er g 74T |
ag qga was< feafy &, garer wwmd-
fex awex Wz wd wr &1 wU
g § 5 w1q Age w1 Faw w50
7T 40 ATW FT 47 §f 27 feav
TR AUA qwm & 5 40 T
gr=ifeu fer wrwm s ® gafme
qifstad F qdifezy ¥ o garfew qar @
W@ AfFT o 2§ W [T oF  TrAT
a7 5 T9FT ZAHET F0 & W OF
FATT FTT FT GAIT | B[ GAEKT -
HET A 9% Wr & | wA 36 FUS
q1 9§ 46 FUT 1 14T 1977-78 ¥ |
ag T FE a1 G, TAFT SAMAICE
§ATT 0% g7 Wfge | gawt qar
B S1et * EMIT AEGT § | A9 79
f& s 150 ®TT T AEL 300
¥IQ W IWAT §1 WY FAW qefA-
Az #0i At §77 ¢ | W6 A Q-
Fea3 NIgAQ A7 Wl T7  AIRfET
FEET F ATH FAI AL | W
T+ awarfzfados &1 31 £7 AT
AW TATEY, WG IATE T WIT qg §IA
ST A F AW  GrAv A1fgy ) afe
wTT TET FL A1 Fratel w1 graeeTae-
u At g, ffaa-dv e & & faw
ST )

e o Hre The HT #rfwd 1
WA ER AT AT gE AT A wgaa g e
gaTe o wir dfn  sravewaT A
aegd ¥, SUARTT TRgd § 9w
fsimgeTna Srradfesy w0 AR AT
=g 1+ A% awm w0 v
& ar 8, ®AThRT, FAAFLT W QAR
TERT 7 24T §— 100 Tferwe g oy
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¥ FAT ®Y wwrefer demedy W
arew, afers fedsqun faeew &
vt faaor fiarat stre &) g wgr oy
R AN ST e agar
wdy wear §, Afe 3wt oot 1977-78
¥ 286 W& w4 Y ot 3a% geTd
fgeat 37 @@ &7 v | gEk 40-50
FUT qquT AU Hfvew & gaee sean
wrfg?, Rl fr o worw o= w%
EX T ATAT R 77 farrrer st <trey
¢ THF wRT 50 g7 AyATedr
¥ gET FYE, THE, AW, Wik A
2, Afwa gfe gv wrafe & g8 &) waw
FEY TATHT AT He FTH T | WG 5T
¥ AsW ®( W B WA~ 7N
63FUTA, %a 91 TUT g TV & |
& =gt g fr ga% fod o oo o
T¥ % AIAT yATII—g I ¥ fr
wraz § faaan ag g gw & ol
& wrex 72t e & s g fr aw
W TR 1 EATFAT T a7 EFET
A GO SudeqT Hd F71 TS |
few ©idY w an § fad st
BUEH FI S4FCHT TEA[ FW(T |

WA WY FIZ AT e
F1 grHa w1 2T | 1 AW A 20-25
¥ FUT T FIOqAA T B AT
&% §7 fret 37 66 7917 T4 1 T
ST §——auy favam greutere &Te 2 |
¥R STYTTF Fanti Ao Y WO 4TAA T
T A T -5 T A Y B AR T
w7 GRT | A 7T EwrEA? §, AT
W X ST Ay Frhd, 9 % fed e
g 7 WA oY g grevrenw A
qAT <@l | & wrEAT g BH WIT
=TT F )

wfir & g s S raaciees w1 e
T T Bk ol wrer 3w A wrrr e
wrawda € o feafe W @ —
n’it,rwuﬂfnrtnvﬁhmgr&
Wremafesy 7o ETY, TG IS

Min of Comm., k17
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¥ g, o o d-mg-arew § faw
A gu BerHfew Ve T | e
T FTHNE | ATy s e
7% & f ot ofr 7€ woere vt & w
IR qoveE 77 F v safaa
T 2t &, W sy # arfaie
F7 3 &, 7 4 g X el
% vstafmder v s fr wan
LU U o
TifadeEvm T3, A-den w4
TEMT &1 eATTT ug Ak wAY A
ET B AFA W7 Bw T0F & o«F ARG
AT | BN AV WY FT 8T ST
e w7 7 G wwwwar g——adl o

SH A e IT T AT W R

7 sl A fr fawer gFm f—
Tt fad oiear qw7 wmo o o
Frwel aga T 71 RAFM1977-78
T 1 Ee TUT FTA-AET gul 20
fyAa F—UE A AAE | wO13TE
¥ Fwp-emqr s ¥7 or-faerd z4-
HAv AT 2T §Y wfed | wud fAE
gAqr ad ®1 AEAT ;AT FT FH
A §9 99 FMT FUE §T A WAT
gl fEr | afzamAuTsTss a3
7 wwan fe gwanfagf g s o
sfTA AT ANH FHIE §, TH K
ofers ferfaqmm fimew & 77 &
fafem-fmar ofefaie #& aaarar
AT WfEd, T WA qeRe ATy
#t {mAT FAT T F qfq wTA < 1fEm
oy gATeT 2ot AT Y T FEIT T
FHSE AFM | X A AT AT &1
wert Zv | v wran @ i 8 o e
feq & = qv welr ot fare AR WO
o qwagls g wAran faed
Fwafea stT qbEs T W ug
w7 wrqer fadi AT Y AT gV A

sfteeft wefgean dto dtawet (v
gax wer) : wwmfe W, T
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[ fr wfgesr fro dhiwy)
eATdr fafeedy & a1t & wow w3
¥ gaferg weft grft § fs gar fafreex
AT X ¥ Irew A HgT A wH
frara ol o fgg § wAF AT ¥
T | 7 IAST a0 § 1 KT AR
feréde & v T @, & 70F ¥ @w
#% waal g s dar w0 feelt o
fafiey & 7y gra1d | o fafaedt &
are & & & zrar FT @FAr g At
faeaT o fafay & art & qrar 78
FT qFAT g | ¥OrE ey gt w1
qAEYH I A4t ¥ § o1 g WA W
faeeft & 1
qE AN FIYALH § A6 A5l

aga az w4y & | ¥AF AT H AR AT
& f% o fode’ { aga seomar & &1
faar o v & w® aw faw & gwra
XS GHANT TEX ATAT & | TF TR
HE 1 49 §Z THAMT 9% T4T & )
A ATA B o garr wrgfaor ot 737
Y

X zaar g f& awz & qgv wr
®IE FIIAT TR &1 Ar¥H q@ G 4T
afe AT g F FT AEH @ G
X ZITIT (OGN & AT ¥ wgar IgAw
g faaess, 1977 7 grer gEE
184.6 91, fagwv, 1978 ¥ T
184 8 & maT | A g7 A1 %
qg 188 GF W€ AT | FEY @
AT A% 4.4 TWE § wqrar srEfaer
aq & 1 g a1 %) fofreet g 8
=T ¥ AT w1fgy |

waqr § w4y, arfaw o fis wew
®! 17 &, N 5 w7 FatA & faq @Y
gt & afes fear Jath & fog W 8,
IGET WAT 28 TLEE AF W4T & |
Zo%W qIIEC qY AT F & |
IqET WY 23 YRS KT A A Y |
faztan i c@E @R

APRIL 19, 1979

Min of Comm,, 316
Cnoneration

iy ¥ grg e W PR
T e T wT AT @
Tewy wrEfaw Wt o qwde ww = )
T ¥y g qvdE 4§ W )
AeEm o ol w@w & aw
14 7@, g e dow & TR
9 T T Y § WX O WIS
Fatw o wfaeTd aa § fr 0 oRe
a3 §, SAFT A7 Qeortfas st wifgo
& ot g i & o wiawTdr wge 2
qE T FEA & | IEE IIH 8 THE
a3 &1 fafree atga =Y 98 a1 Tamt
wT1fge |

TAAT & AL WOA TR ggE
wElaw s 9T sady (e aww f7
qeafa % 217 78 § | woEy foie’ 7
gawT fow 7@ @ 1| amefa £ srefew
33 74 § W17 v o ¥ gwi A
¥ FNOEEE! ¥ | 98 AT gHA AR
q WarE AT qre< fear 91 1 "W
fow sast Trgw q@HA A F 1 WTOR
9T § OF WEe srEqamy R R
e IaF! XIEF 8 ITHE 78 TET § |
HITHT g & A TS FIAT EFIT, F1§
T 1§ FTW IS GO | WY 7E ISCHA
ar & gawdr g f w1 g gaw w7
Frar A g |

tzifafeqe gefigaa aza +1
arefew Wt agr @ wf &) S
24 WX AT 24 & i F e 93
YAy ®1 [IFE—4 5 48 T §,
AT Qe TR SrEwEH AT 11, 2, WE
"X @ NERH T | 4 W Hfwwew
T 2.8 98 ™I § | THN TE § W
Wi feziza ®T 10.6 W wAT |
# wrowy are fawat g g v fod
a9 gy ¥ wx WA fawrg av gk
T[WE w7 JAL AW U qg Trworr &7 o«
fs afewrs fefegsqum foeew wilw &
fafes g% ot feod are wie w fmr
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ot e o e ww Aarfar g F ot
TgHY | AfFr e AR g A gwT ¥
wx W9y At fear § e e o o
farfeat & sy | afy S=TE AW
WTY O ¥ wreEraa 5 g Ay o
& gA si<at 7 AT & grewr gam
&7 argy & fr aw g0 w0 #1139, 0%
ST, STIHY qAT AT, W EH TS
TR O AT T TTEX & | WO
dm ®EfF A< & faooaw
A, dFfw A w ATIT
gy ag i a1 @) TwrasTe
a3 ot fawar § ag ot wrar fasar 2,
g1 & fasar @ | oY g aMfaw
&1 & | wifew, arod 727 91 fF q@t
FrATaRT & wray e, gt s )
#3 qa gt qv srEv 2w fr @
R wEY €Y faeit & 1.3 anfae = 2
ar 7@, I9% £ FAT ¥ AT AL qar
& sty welt aF a) ag AT F) Py
W 78t & | 97 a5 w19 gA61 9fww
fefgmqwm faren & wfey & 235
SAGEq TG FTA & A qF FAMT FI
wrg iy A g faewr w1 wifew AA)
q¥90Y, ITH JIAA 1§ Q7T T ALY
R gaa U A S AramE
qEg AAXAT § AT AL TART W WO
gt A1fEy | AATE qF Wy ofeww
fectoqum fewr & fa @ darfoa
aufers w¢ & wifgn | e freew
¥ qQ 7 |

STT A F SO AT FATK 2 @R E
£awY FIE AT WY 4G W AT 0
"7 AR § N(F7 3@ & AT A
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SHRI P RAJAGOPAT NAIDU
(Chatroor) Respeeted S T hawe
10 begin whiere M George Mi Shande
and v sister have stopped 1 know that
the Mimster 15 a4 sine 10 dynamic and
eficunt pason 1 also know thu no
vesiedd antercst can anfluenee bim  But
I do not know what are the inwanal
cufficulties in  formul «tir g the peliey 1
want lum to succeed | wish him wall
But I want him 1o concet the policies ol
the Government

Sir this countiy consisty of two cati-
gores of ﬁnum One catcgory 18 con
sumers, 1 other 1 producers It 1s
quite necessaty for  the Government not
only to protect the consumers, but also the
produters  lhe poliey of the Govern-
ment 15 such that 1t 13 not able to protect
the comsumers or the produccus

57 hrs.

I will talk only of the productrs now
1f Government 18 to protect consumers a8
well as producers 1t has no other go
except to adopt the dual pricing system
Prof " G anga the national kisan
leader, advocated as far back as 1950 a
policy of dual pricing=1 e , remunerative
prices should be paid to the culturists,
and 1easonahle piices must be fixed for the
poor consumers by giving submdy We
are doing 1t now We are submdmmog
food to the extent of Rs 650 crores I
know Therefore, unless a dual price
system 18 evolved and implemented, 1t 18
not possible for Government to protet
agriculturists

Members from the Janata Party, the
Congress (I), the Congrew (s) and the
Communust Party, urespective of party
afhhations, are saying, and the MimsteT
also knows, that the agricultunsts A€
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suffering very much. Therefore, re-
munerative prices have to be fixed. How
can remunerative prices be fixed, how
€an it be implemented ? That we have
to see. Mr. Shinde has said that the
time has come to come forward with a
legislation. Why 2 Because the whole
thing has changed. Previously we were a
country of deficits. How. with regard
1o agricultural production, we arg l_:-e-
coming surplus. Therefore, our policy
must be changed, and that policy must be
continuous and stable.

Agricultural production and food are
under the Ministry of Agriculture, while
«civil supplies has been taken away and
given to another Minister. Therefore,
confusion arises. Even the Agricultural
Department is not able to estimate what
the production of agriculture will be.
Because they are making estimates taking
into consideration only the existing cir-

cumstances without caring for the research-

results. Therefore, they said that  we
were going to produce 125 million tonnes
of foodgrains this year, but we actually got
127 million tonnes. Therefore, there is
defect in estimating because they are not
combining or integrating the research
results.

I will give you one example. Let us
take wheat. In wheat we are going to
have a second revolution. If you go to
Hissar, you can see a new strain of Kalyan
Sona. Earlier its spike was only six inches.
Now in Hissar you can see the spike is one
foor. Earlicr in every spike we had only
two grains. In the new strain we are
having five grains for every spike. Tillers
are also more, and it is being popularised
in the agricultural fields by extension
workers. It is taking root. They are
confident that within three years they
can popularise this strain in the wheat
belt. Then what will be the production ?

It will be doubled. Without taking into
cconsideration the research resulis, how
@n you estimate ?  Because of the defect
in estimating, we are unable to know
how much surplus we are going to have.
Unless we know what thesurplus is going
to be, it is not possible for us to define
wr policy, that is what I am saying.
Therefore, in every agriculiural [commo-
dity, the statistical data are defective,
the estimates arc also defective.

With regard to cxports also, the Mi-
Mty is not having the machinery to
pare the projections. You are having
4 research unit. They are saying
o much exports’—‘ad hoc arrange-
ments’ you have said. I am very glad
that you have accepted that the exports
we ad hoc and defective. Unless pro-
rts arc made at least
fr five years, it is not possible for us to
inc! out markets. Only when we know
which commodity we are going to have
lus, we can ‘explore the markets in
ither countries through our trade re-

LS—11
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presentatives in Embassies, [Then we
can find where we can market our agri-
cultural commodities. It is quite neces-
sary for the Ministry to formulate a policy.
Therefore, T would request the hon.
Minister to come forward with a legisla-
tion so that remunerative prices are
paid to the agriculturists and support
prices are fixed and the surplus is pur-
chased and exported.

With regard to tobacco, 1 have tosay
one thing. The Minister assured us that
he is going to bring a comprehensive
legislation. I request him to sec that it is
brought as soon as possible. In that, I
want to him to have canalisation of to-
bacco so that the growers can be protected
from the monoplists. We are not going
to eliminate private trade through cana-
lisation. The Minister also knows that.
We can control the monopolists and pre-
vent them from exploiting the tobacco
producers. My friends will tell other
details.

With regard to jaggery, 51% of sugar-
cane is going for jaggery production.
The jaggery producers are not being
protected. Even for coconut, a Board
has been formed. 1 request the hon,
Minister to form a Board for Jaggery
also so that the jaggery producers are
protected.

‘As regards, ” jute, the Committee on
Public Undertakings has said ihat jute
growers are being exploited. aTherefore,
I have introduced a Bill for canalisation
of jute. It is not necessary that the hon.
Minister should accept my Bill. He can
come forward with a Bill. Jute canali-
sation is also quite necessary.

I have to say one more thing. Now
the time has come, when there is no
difference with regard to parties or politics,
we want to be one and we have to sup-
plement and complement your effort.
We will cooperate with you, if vou bring
forward a legislation so as to save the
agricultural producers and the consumers.
I want the hon. Minister 1o have a
feather in his cap by stabilising agri-
cultural prices. He must take steps
to see that the consumers and the pro-
ducers are protected.

SHRI PABITRA MOHAN PRA-
DHAN  (Deogarh) : Mr. Chairman,
Sir, I rise to support the motion brought
forward by the Minister in the forms
of Demands for Grants of his Ministry.
T have attentively heard the criticisms .
made by the hon. Members opposite.
The most important criticism is that the
Dcpartment, nay, the Government has
not got any policy so far as export is con-
cerned. In my opinion, the Government
and the Department have a policy and it
is the best policy and a national policy.

The import policy is to import only
those commodities which are not available
In our country, which are very costly and

.
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very dear in the country. The com-
modities that are in excess of the national
demand have to be exported. In the
last so many years, there has been a hue
and cry that the foodstuffs have become
very dear, There has been a rise in
prices of all sorts of commodities, mainly
of the foodstuffs and cloth. So, they are
following a general policy that where the
prices of commodities have risen, the
exports must be controlled though not
fully stopped. As and when necessary,
the exports of commodities which are
very badly nceded for the nation have
been stopped. 1 am pretty sure, there-
fore, that our Government, our Depart-

ment, have a very good policy for the
nation.

While supporting the demands, I
have some grievances to submit before the
House, The hon. Minister may take
particular care to go into the grievances
so that the same may be mitigated.
My grievance is not against the entire
Department. My grievance is against the
MMTC, Orissa branch. The MMTC,
Orissa branches functioning in such a
way that it is bringing calumny and ble-
mish to the Departm=nt, nay, to the
Government of India. I am giving one
particular case. There is the Paradip
port. From the Paradip port, the
MMTGC exports iron ore, etc, There are
so many handling agencies there. One
of the agencies the Mahabir Iron Ore
Agency and this Agency is mostly con-
sisting of labourcrs. The proprietor of
that Agency is one Mr. Fakir Mohan Sat-
pathy. He has been harassed to such an
extent that he has been crying and they
have been reduced to beggary. I have
no grudge against the MMTC. Being
painfully duty-bound, I am expressing
this grievance. This iron ore handling
Agency was given an agency to unload
rakes of railway wagons at Atharabanki
railway siding. For no fault of the
Agency, it has been penalised and the
agency has been taken away from them.
It has been done only to give facility to
another rich person or persons who have
formed some organisation. This iron
ore Agency and its proprietor, Mr. Fakir
Mohan Satpathy, have been dragged to
the law court also by M.M.T.G. This
agency had made a claim  against
MM.T.C. to the tune of Rs. 7 lakhs,
in round figures. He prayed, he deman-
ded, he entreated and beseached the local
MMTC autorities there to appoint an
arbitrator, but they did not pay any
heed to that. Then he was compelled or
rather forced to go to the law court and
the law court appointed an arbitrator.
He lodged a complaint before the ar-
bitrator, with a claim of Rs. 7 lakhs the
MMTC people made a counter-claim
of Rs. 49 lakhs against Mahabir Iron Ore
Agency and Fakir Mohan Satpathy.
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That is, as against Rs. 7 lakhs, they made a
claim ¢f Rs. 49 lakhs. which is scven
times the amount. The  Arbitrator
heard both the partics and gave his judg-
ment in favour of Mahabir Ticn Cre
Ageny and Satpathy. He rather passed
strictures against the MMTC. Fakir
Satpathy was given a part of his claim for
compensation but the MMTC was not
given anything, not even a paisa. His
findings were sent to the Court. As per
the law, if any party was dissatisfied with
the findings of the Arbitrator, within o
days of the pronouncement of the judg-
ment or findings, any party may go o the
Court. That was written there, and the
law is such. Whereas Fakir Mohan; Sat-
pathy Iron Ore Agency went to the
court with a further claim, the MMTC,
as I am informed, has not gone to the
Court for claiming the amount o
Rs. 49 lakhs belong to the MMTC, nay.
to the Ministry, nay, to the Goverrment.
nay, to the nation. This means thatifitis
a fact—and I claim it is a faci—the
MMTC has caused a loss of Rs. 49 lakhs
to the nation. If it is not a fact, they
have concoctd a claim against Mahabir
Iron Ore Agency and Fakir Mohar
Satpathy.

I have been persuing this for the last
one year. My question was not allowed
here and so T remained silent, and now I
am using this opportunity to brirg this
allegation to the notice of the Minister.
I am not laying any blame upon anybcdy:
nor will the Minister get any answer fiom
them because the Department people did
not think such a matter will be brought
up here. 1 would be happy if this Fakir
Mohan Satpathy's case is properly and
openly enquired into and punishment
reward is given to the MMTC. I
would be very happy if that is done....

MR. CHAIRMAN : Why should
there be a reward ?
SHRI PABITRA MOHAN PRA- -

DHAN : If they have done the right
thing in concocting a claim of Rs. 4¢
lakhs........

SHRI MOHAN DHARIA : T shall
look into the matter personally and see
that justice is done. -

SHRI* PABITRA MOHAN
PRADHAN : I am raising this matter
here.

SHRI MOHAN DHARIA: I shall look
inte it.

SHRI PABITRA MOHAN PRA-
DHAN : T am compelled to raise it here
because, otherwise. if we just put in ar
application or a memorandvm, I kno
what will happen to that in the Govern
ment. They send it to the Department,
and the Department will stick to their
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old decision and will hide everything.
They will write in such a way that the
Minister has no time to go thoroughly
into the files. So, it must be thoroughly
inquired into, and justice should be done
to Fakir Mohan Satpathy and the Maha-
bir Agency. If they are in the wrong,
they must be penalised. The penalty is
that they should be termed as untruthful
nﬁgn. I have nothing more to say on
this.

There has been some criticism about the
work of the cooperatives and the sale of
the government materials. But [ would

say that this Government is running.

very well. Any other Party cannot run
a better government than what this party
Government is running. Especially,
our Ministers are managing their affairs
very well. India is a very big country
with a purulation of 60 crores and having
such a length and breadth. I think,
there is nothing wrong in the running of
the administration in any dcpartment
not to speak of this Department alone.

About the cooperative departnent, as
1 was saying, there was some criticism.
The cooperatives represent the mind of
the masses. If the masses are not com-
petent and there is some lacuna or flaw
in them, that flaw or lacuna will manifest
itself in the cooperatives. Just as there
are flaws in any government, at the Cen-
tre or in the States or in the smaller semi-
government bodies, there may be some
lacunae here also.  So, although there may
be lacuna, thsse cooperatives should,
nonetheless, be encouraged. Ifpeople wor-
king in the cooperatives mismanage or
spend the money improperly, they are
penalised. There must be a thorough
inspection from the Government side.
The Government of India is at the highest
place. They cannot go to the interior,
to the villages or to the districts or to the
States. It is the State Government that
is responsible for the flaws and lacunae
in the cooperatives, not the Central Go-
vernmant, So, the Central Government
should not be held responsible for that.

With these words, I support the Demands
for Grants in respect of this Ministry.

SHRI SOMNATH CHATTER]JEE
(Jadavpur) I would like to speak on
three or four things.

One is the public distribution system
which, I believe, is an article of faith with
the Minister and to which he is commit-
ted. Even during the last Government
when he was there, until he was incar-
cerated, as Minister for Planning, he was

also advocting for public distribution

system. But I would like to give a
friendly warning to him that, so far as
mtrodaction of public distribution is con-

CHAITRA 29, 1901 (SAKA)

Min of Comm., 326
Coaperition

cerned, he is up against a most coordinated,
ruthless, organized sector in this country.
Therefore, there will be concerted moves
to frustrate and nullify this system, 10
which he is committed.

So far as the Government of West
Bengal is concerned—I can speak with
confidence on behalf of the Government
of West Bengal—we have been asking for
it also and we shall do our best no doubt
to make it a successful venture.

Sir, our request to the hon. Minister
is this. Realising the other difficultics
he will face, apart from administrative
difficulties, I think the time is already
overdue when we should make a start
on this. Not only that. We should
also try to bring within the umbrella as
many commaoditics of daily necessity of life
as possible. For every article of daily
use, specially, after the last budget—
you will realise this==how shortages are
being created and how the price rise js
being resorted to which has completely
nullified whatever little public distribution
we have. That has made this system
ineffective. 1, therefore, request the
hon. Minister to keep to the target date
that he has mentioned for this. 1 take it
that the date is 1st July. And let that
be introduced with the fullest sense of
determination. Here, 1 believe, the
Panchayats can help him quite a lot
Public is waiting impatiently—hopefully
s0, as to the method that would be laid
down in the system or the medus operandi
that will be evolved for making it a
successful venture. Here, Panchayats,
I believe, can play a very vital role. The
hon. Minister will continue his efforts in
this regard. He has got three or four
months left with him for this purpose.
There are of course, certain inherent in-
built difficulties in the system of public
distribution.

Take the case of rapeseed oil. The
hon. Minister knows that in West
Bengal, at  least, a serious effort
has been made by the Government to
popularise the rapeseed oil.  Initially,
there was a considerable resistance.

It had to take a serious effort on the
part of Government to make it acceptable
to the people. Now, the people have
accepted it. You will kindly consider
how administrative bottlenecks are created.
One is about the regular supply of oil.
That is not there. So far as crude rape-
secd oil is concerned, for March, the allo-
cation to West Bengal was 1925 metri¢
tonnes. That still remains to be deli-
vered. Although the total quantity is
2200 metric tonnes, 1925 metric tonnes
of March allocation has not been received.
275 metric tonnes have not yet been
received from the February allocation.
The difficulty is that the S.T.C. is not
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- making any arrangcnints for the pu-
puse of storage o for stockpiling 1t Onee
there 12 a shortage of rapeseed vl cdible
ml v sted 1at rests wao are controlling the
athes edible o1l are mahing hey They
are rawng thar pricés and making un-
lawful gains and the (sovernment un-
fortunately remains as 4 slent spectator
and the orcinary p ople are the victims

Thereforc, my 1iguest o the hon
Manuster 1s that 1n the interest of public
distibution of refined ml  immediate
stock-piling by ineans of bulk movemont
in ship to West Bengal should be done for
ensuring re&u]m supply of rapesced ml
by the ST

For onc month thae was no supph of
1t The price had become unstable and
the people got diullunoned Not only
that  There 18 bound 0 be resentinent
And 1f we are unable to sccure the re gular
supply of these cavential  commodities,
people s faith 1n this system will not be
generated and 1t will be the greatest
drawback We appreciate the commt-
ment he has made and the efforts he 18
making in that regard T know the
constramts he has to face s hay w be
done on the baus ofenot 1975 brand
emtrgency—of sery ing the people Kindly
take note of this  Two or three minutcs
more, Mr Chauman and I have done

We feel very greatly aggrieved over the
yeats, ever sinct  Independence, Mr
Chairman you are \viry well awate as
1o how the easttin sector of this country
1 suffuing fiom the freight equalisation
svsttm You ac alw aware as 1o how
unjust dwsciimination has been  done
agamnst the eastern part of the counny.
1 do not mund anv F-ﬂ of the country
getting supply of cual at a unuform 1ate
But, are we not ennted to this treatment
as beang part and parcel of India for heing
provided with the cssential commodities
like coal etc ? Are we not entitled to
1ecrive the simular tcatment in so far as
cotton 1 conceimed ? And are we not
enntled also 10 recene the smilar treat-
ment 1n so far as eduble o1l 18 concerned ?

Sir, you ate aware that under the new
railway sudget, raillway ﬁ-ufit has been
mcreayed on  th~ baws. ol dutance
Greater the distance an essential commodity
has to cover the greater 1 the wmcidence
of ratlway freight  Therefore, we have
been making this demand—-we are net
makiNg & grievan = n of Colen
of uunlogm prict lwer w foowed 1n
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a manner which will not create justified
feel of unpmented dncnminauon.
Thus to be removed and I request
hon'ble Minuter o0 look into .

MR CHAITRMAN  Pluase conclude

SHRI SOMNATH CHATTERJEE
With regard to covperation, my paity
coll has also spoken and it is an
undeniable fact that cnoperation 1n
varous scctors 1n this country 18 snll
uudar the conuol of the vested interests
Lven 1in West Bengal where such poweiful
cooptratives like cotton and suga are not
there we have seen same set of people
contrulling the cooperatives for  years
togt ther and whenever there has been an
attumpt to brng about a change resis-
tance 18 there and court injunctions arc
there I am viry sorty to say that even
the tntire bureaucracy seems to be wirmin
thent conwrol Higher echelons of  bu-
reaucracy are in thewr support and this
has 1o be freed from the strong hold of
4 handful of people 0 this country
Hon'ble  Mimster’s «fforts, I  hopt
will not be fiustrated by such manoc-
wres  Therefore he hay to be careful
and | am sure all mdinary people will
give him the groatest help and not only
encomums which he  deserves

Sir, before 1 1esume my seat 1 would
hke to say one word about the casual
workeis 1n the T'TC 1 request hum 10
think of them

PROF R K AMIN (Surendia-
nagar) Mr Chauman, %ir, T rise 0
support the Demands of the Minustry of
Commerce 1 whole heartedly agree with
the lady member who spoke a little while
ago that the Mumster 13 te be speciall
cougratulated for his quickness  an
extcution in adminmtranon 1 am swe
whenever any member has np'::cuhrd
him he has tricd his best o see other
pontof view and if he 13 comvinced
we  were also sure that he will pursue
thi matter till the end He has also the
capacity to convance lus bureaucracy
with a point of view with which he 13
convinced Having said this I must
also say for the 'ble Munster that
there are certain weaknesses 1n his policy
decruon which ll‘ would hike to pou;ld out
now so that while he shapes his wy
for the next yoar he mught take
points 1nto cunsderation ‘The bon'ble
Mimister has been incharge of thus I-
partment for the last jwa years Now-
charge of thu,
department two  years &age we abo
stategy 1R

i
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import be liberalised and also that the
import of the capital intensive goods
should be encouraged.  Simultaneously,
the export of labour intensive goods is to
be encouraged In what way he has adop-
ted -a consistent policy to see that the
capital intensive import is en-
couraged and the labour-intensive export 1s
encouraged too ? If I want to encourage
the import of capital intensive products,
I must cncourage imports of fertilizers.
petro-chemical goods and  even
filament yarn and machinery. When
I talk about export of labour intensive
goods, I talk about the export of hand-
looms and powerloom , textiles, agricul-
tural produects, sericulture pro;lucts,
cottage industries and small-scale indus-
tries products. Now, if I apply the cri-
teria to judge his policy which has been
there for the last two years and espe
cially during the last year, I must pont
out that it has not been acCord ing
to new requirements. My hon, friend
from the oiher side has indicated as to
how the ban on export of agriculn_tral
commodities had been adopied fiom time
to time. I know that at one time salt
import was encouraged, at another time its
export was discouraged.  Sometimes the
onion export was banned and sometimes
its export was encouraged. Now, I
know his difficulty or dilemma. If he
allows onion export to take place, the
price will go up. The poor people and
the slum dwellers are those who are
consuming this commodity. If the price
of onion is low, then the producers will
grumble. But at the same time, if he
bans its export the price will crash and the
agriculturists will suffer. At the same
time, it is difficult to have a dual price
system for onions and potatoes. But
I would like to put a question to him.
What do you gain by banning onion ex-
port ? If the export is banned, the
prices will tumble down. Next year
nobody will grow it and the output will
be low, the production will be less and
prices high. But this would mean that
you are accentuating the problem and
you are denying the poor people to
have this commodity. Now, if you allow
its expot, the prices will go up and
therefore some substitute will have to be
found out instead of banning its ex-
port, because next year if more will be
produced that will enable you to satisfy
the domestic demand and also enable
you to export. From this dilemma, he
should get out in this manner and se-
condly you should know when you ban
its export from time to time, that you
should keep in mind that trade is a very
delicate matter and it cannot be en-
couraged all of a sudden and it cannot
be discouraged all of a sudden either by
export or import of a particular commo-
dity. If you want to encourage its ex-
port, you have to explore the market
first for that product and then its suply
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can be encouraged only after increasing
its production. Teday you have allowed
export of potatoes without ascertaining
its competitive priccs in the market,
but because of uncertainty during the
last year whether the export of potatoes
will be allowed or not, nobody has
:ntered the market and made arrange-
ments for the export of potatoes. We
find that the export of potatocs is not
taking place. It takes time to develop
the export markct. This point should be
taken into account while allewirg export
of certain commodiies. Even some .or-
dinary difficulties must be met by substi-
‘uting rather than imposirg ban on the
export of agricultural commoditics.

Now, 1 would request the Minister to
adopt a policy in regard to import of
inputs. Let there be a 'arge quantity
of fertiliser, I do not mind; let there
be a large quantity of crude oil, I
do not mind if it is imported, if need be.
But we are very keen to use our foreign
exchange which we have accumulated.
Whether it is enough or not, adequate
or not, a poor country like ours cannot
afford to keep a large amount of foreign
exchange where you get 5% or 69, rate
of interest. Developing countries are
suffering from a lot of difficulties. There-
fore, import of ‘nput should be en-
couraged by using the accumulated
foreign exchange. Now, durig the last
two years. we have not been giving
sufficient encouragement to the develop-
ment of sericulture though it is an emp-
loyment-oriented industry. It is a more
labour intensive industiry. He should
have taken special care to see that the
sericulture industry is develoed in this
country and export is also built up.
He should have taken care to see that the
handloom irdustry is so much developed
Now, textile is one of the items which is
labour intensive as compared to all other
manufactured commodities. Has he
followed any consistent policy in so far
as textile is concerned ? Certainly
not. He should have developed expor
of textiles, which is not being done.
On the contrary, during the last iwo or
three years, it is falling. The raw ma-
terials, that is polyester filament yarn
plus viscose fibre and other things are
imported worth Rs. 200 crores, while
the final products that we are sending
out are hardly worth Rs. 8 to 10 crores.
There is a deficit on the trade account.
He should have taken steps to see that the
deficit is min‘mised as much as possible.

Secondly, I would request you not to
make these changes so very often,
Changes made in the import and export
policy so very often create lot of di-
fliculties. because of the procedures and
processes arc so intricate and com-
plicated that the law cannot forsee how it
is going to affect these changes. I can
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vé you an example, which the hon
nuter has already seen  Palm oil and
edible oils were under O GL andu:dﬂ'
were to be t to 3i-3-19 er
that, but b.::l:ueugr certatn g
rightly or wrongly, he had to cancel it
on iand D-wemb-r and the item was ca-
nalised When 1t wai canalised, there
were 0 many things 1w the pipeline
Somebody must have entered into a firm
contract, som~body had opcned an LC
for 1t, someb dy had purchased, but those
goods w-rt n the godowns and some
on the seas How are you gomng to take
them * Have vou made any arrange-
ment m your law to see that cverything
from the top to the bittom in the pipe-
lme has ben taken mto considera-
tion. The law mav b+ defect \» and the
nt will say that the law 1%
an ass; law will not look a'l these things
It u just like & dead bdy, they will handle
it and the buwnes will suffrr At that
time the business will suffer, but if you
want to encouw cxport next time, they
will not come My plea 14 that when-
ever you are devbhg with rxport ymport
trade, this tendermness in handiing must
be kept m view Such changes 1n cotton,
sallt termer:c potaloes rce, jeera
edble o] hive been made dunng
the last year May I request the
hon « Minister that surh changes should
not be made veryt often ?

* In chemucals als) when you 1mpose
a duty a rclauonthip b tween the bawe,
intermediite and hnal goods has to be
mamntuned It 13 also a deleate one
between large scale and small scale,
If you want to en small scile then
the relanships should in a part cular
manner All these things, the Govemn-
ment cannot take nto account  So, some
fleability should be imparted m  the
sytem of export and import taxes
regard to such sophisticated items Itke
:I;? and other things which are bamc

intermediate stuff and final stuff

Then, Government agan should aho
not nullify each other's action For
turmeri¢ and ¢ tton when the prces
were l'w we pleaded with the G vern-
ment that export be allowed They
all;w-d th= mm‘u‘, oxsort on the one hand
and ncreassed the duty on the export
ofeo!‘tnnﬂ&om Rs yool-to Rs asoo/-
In order to get higher retumns the export
was allowed What 11 the fun 1in puttmg
the export duty wumultancously ? That

ing has no meaning whatwever
erefors, ;.w-th the actions which are
sumulatancously one encouraging

the export to rawe the price mn the do=
mﬂr market m; m‘ﬁ‘; imposmg ex-
tixes 0 depress domeatic prices
should not be resarted to. ,
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The hon lady Member was tallug
about inflavon and other things She
must know that mflatton 15 not totlly
becauss of the domestic factors; mter-
national factors are also there lgrm of
most of the banic commodities are gomng
up abroad The prces of tin, copper,
polyester, cotton, ctc are all gong up
Its effect 1s bound to come m this country
You cannot avoid 1t, however much you
may try On the contrary, what 1s
required 18 that your mmport taxes and
export duties should be reviwed carly
enough s that the domestic market 18
least affecied by the changes in the prices
abroad Do you have a machmnery to
review from time to time, the prices
prevailing abroad and  to make changes
m the mmport and export taxes 1n such a
manner that the outsde prices are ab-
sorbed by vou, and the least changes are
made m the domestic market * Steps
should bt taken mn this regard

There 1 one more suggestion from me
The rarlier utuation was one of mmport
substitutton Now a machinery 19 re-
qured, viz a Board of Protection, to
decide which 1« the appronate  tech-
nol gy for procewss and products and to
qve protection accordingly and to that
extent Now, that can be done unly by
a4 Board of Protection which should
be mstatuted tn this countrv It will study
various mport substitution and exportt
promotin measures and  will sugges-
that the mmport of such-and-such com
modities should be encouraged into this
country and that you should ensure the
import  of such-and-such  technology
That Board does not exist now and it
1t should come nto being

My last pomt 1s about the public du-
tribution wvstem, for which Mr Dhana
has a lot of zral My advice will be that
he should ronfine 1t to as few commodities
as powble, and extend itto the rural
areas as much as he could Don't have
1t only at the urban fair price shops Tt
should to the rural arcas Otherwase
vou mﬂnhlve to undertake the produc-
tion, distnbution and also fix prices for
a longer period The you will have to
have the Communisic way of dong
thungs  {Interrplront)

tno much And there will dbr nhlm
d the season and a

me .nermn season. You cannot avaid

the forward market m But

when Wi: make the market g

operate your economy, you

to introduce forward market, and

i
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if vou don’t do it, then it remains inopr-
rative— which will do more harm tian
good. You have already done it for gur.
You shon'd do itfor Capas, cototon aud
o'lseeds.
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*SHRI P. S. RAMALINGAM (Nilgiri )=
“Mr. Chairman. Sir, on behall of
ALAD-MEK I rise to say a few

on the Demands for Grants of the Ministry
of Industry and Civl Supplies and I thank
vou for giving me this opportunity.

In the first 11 months of 1978-79, the
export was of the orderof Rs. 493} crores
jand as compared to the same perio
n 1977-78, the increase is of the order
of 3.1%. In 1978-79. during the first
11 months the import has been of the
order of Rs. Goor crores and the in-
crease in ports in comparison with the
same period in 1977-78 is of the order
of 26.5%. The trade imbalance is to
the tune of Rs. 1063 crores. If the ba-
lance of payments is not in our ntercst,
especially to the tune of Rs. 1063 crores,
industrial retardation and economic back-
wardness would set in. The hon. Mi-
nister must pay special attention to this
problem.

I coms from tea-growing constituency
of Ootacamund. Recently, the honour
of heading the International Tea Pro-
motion Association started under the
auspices of U.N.O. has come to India and
Shri P. K. Kaul is going to head it
Instead of going-to Geneva for everything.
as the Secretariat for this organisation
has to be finalised within a period of
three months, the hon. Minister should
wse his offices and get the Headquarters
of I.T.P.A. located in the Indian-Gen=va
of Ootacmund. It would give great
fillip for tea-growers of the country

In the recent annual General meeting
of the Indian Tea Association. the hon.
Minister of Commerce announced that
he has accepted all the recomm :ndations
of Tea Board, particularly the target
of tea production of 140 crores KG by
the end of this century and he would
provide adequate reasources for achieving
this target. When a few colleague
M.Ps and I met the hon. Minister to
plead for reduction of export duty on
Tea from Rs. 5, he appreciated our
arguments and first reduced the duty
and now he has completely eliminated
the export duty on Tea. I thank him
heartily on my own behalf and on behalf
of all tea-growers of Nilgiris. Wz are
all indebted to him for his great intersst
m tea-growers.
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We are ignorant about the intricacies of
auctioneering of tea in the London mar-
ket; consequently Indian tea does not
fetch proper prices, We should set up
Indian Tea Company in London to study
the auctionneerering processes in London.
The Government should also try to pur-
chase shares in the Sterling Companics
of London so that we have a say in the
auctions. The Indian Tea Board should-
think about this seriously and do some-
thing positively as carly as possible.

S

Recently, a 30%, cut has been imposed
on the export of semi-processed hides and
skins. I do welcome the incentives to be
given to the export of processed hides and
skins. But we do not have modern
machinery to do this. Tamil Nadu con-
tributes 80%, of the export of hides and skins.
The Government should try to get us
modern machinery for processing hides
and skins so that we canincrease the export
of processed leather.

Now the free-trade zones of Kandla and
Santa Crus have not proved a success.
We should set up a free-trade zone on the
Fast Coast. 1 would like to refer to the
fact thata free-trade zone would becomea
success where there is not much port
congestion, Tamil Nadu Government
would give all the land required for this
purpose. I request the hon. Minister to
set up the free-trade zone at Madras Port
as early as possible.

I would refer to the problems of ready-
made garments export. The export
quota is distributed by the Apparel Coun-
cil. Aparticular officer here seems to have
entertained some animus against South
Indian Ready-made garment exporters,
He has not given any quota to them.
There are also reports of serious malpracti-
ces againsthim. I demand thatthe power
of distributing quota should be taken away
from the Apparel Council and this must
be entrusted to the Textile Commissioner
or the Ministry themselves can do this
work.

The Governms=nt has given about 330
approvals for joint ventures abroad. Out
of them 102 joint ventures are being imo-
lemented and initial action has been taken
on 197 joint ventures. 150 approvals
have been unsuccessful. The Government
to Gavernment joint venture is looked
after by the Ministry of Industry, The
private sector joint venture is under the
Coymmerce Ministry. The Turnkey pro-
jects are sunervised by the Industrial Deve-
loomsnt Bank of India under the charge
of the Finance Ministry, The Civil
comstruction joint ventures are under the

4

*The original speech was delivered in Tamil,
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Works Ministry. These manifoldauthori-
ties have brought multiple drawbacks in
the implementation of such joint ventures.
Isuggestthatan Overseas Project Develop-
ment Board should be constituted forth-
with so that all such joint ventures are
taken care of under one umbrella. It
will be in the interest of the Government
to do so.

In order to help the importers and ex-
porters 1t is imperative that an Import-
Export Bank is set up immediately so that
for meeting their credit needs they need
not run in all directions,

In 1978-79 the Defence Minjstry had to
surrender 80 crores of rupees because
the source of supply of partsin foreign coun-
tries could notbelocated. TheIFS officials
in the Indian Embassies do not know
anything about commercial intelligence.
Unlesswe postin these Embassiestechnically
trained officials from the Commerce
Ministry, we will not be able to get the
required commercial intelligence for deve-
loping our trade. At present, the indus-
rialists who go abroad draw blank because
they do not get any assjstance from our
Missions abroad. The hon. Minister of
Commerce shouldlookinto thisand do the
needful.

The Export Policy has been extended upto
gist March, 1980, while the import
Ppolicy is going to be modified after April
to, 1979. The export and the import are
two sides of the coin of industrial economy
and I wonder why this kind of half-hearted
tep should be taken,

At the moment, in Geneva, discussions
are going on about incorporating in the
Rules ‘Principles of Protectionism?®. Itis
time for us to think whether we should
extend Rs. 400 crores export subsidy.
The hon. Minister should ponder over this
problem of ‘protectionism’ and ensure that
our exportsarenot affected,

The hon. Minister, Shri Mohan Dharia
has assused the nation that by 31st July,
1979 the entire country would be covered
by the public distribution system. We have
5 lakhs of villages and only 1,30,000 fair-
price shops are there. Idonotknow how
he will be able to establish allthe remain-
ing fair-price shops throughout the coun-
try in all the villages within three months.
ButI amsure that hiscontagious dynamism
and dedication to the cause will ensure that
this policy of publicdistribution becomes a
reality by the target date.

With these few words, I conclude my
speech.
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SHRI K.A. RAJAN (Trichur) : This
Ministry is a Ministry which has got var-
ied activities in different sectors of our
economy. I am going to confine my ob-
servations to the particular saspect of the
Public Distribution System. I am glad,
he has mentioned that he is going to bring
Public Distribution System from July 1st
if I am correct. Why 1 express my appre-
hension and anxiety over th‘s problem,
The Minister very wel lknows, this particu-
lar distribution system is intended to bring
stabilityin prices. Howfarisit dfeasibleto
bring stability in prices within the four
walls of a private capitalist economy
workingmn thiscountry? Youare thinking
of bringing this system and thereby bring-
ing down the prices or to stabilise the pri-
ces especially in the Private econcmy,.
that is why I am expressing my anxiety.
Secondly, my anxiety is you are just
bringing the scheme under a particular
economic situation. In that situatior, it
is a hjgh dose of deficit financing. You
know its impact, its implications and its
all round activities. We kncw frem the
past experience how it worked havee with
the price system. So, ‘f I express my
anxiety and apprehensior, do not mis-
understand me. I stand for public
distribution system. But as you proeceed
in this matter, you should be on the guard.
You should be alert—that we are working
for a particular situation. In that back-
ground what is the present situation?”
Regarding prices I may submit that the
price movement has been noted in the
Report already submitted. That is only
upto November, 1978. The current price-
situation, if youjustgo through thewhole
sale price jndex after the Budget Februvary,.
24,1979it was184.4.

The whole sale price index which was
184.4 in February 24, 1979 rose to 189.4
inMarch 24,1999. Ifyousplititintovari-
ous articles and see the figures for March
19%8 and March, 1979, you find that in the
the case of primary articles it rose
from 179.2 to 180.5. In the case of food'
articles, itfelldown from 171.0 to 150.3
In the case of non-food artilesit rosefrom
167.gto 172.2. Inthe case offuel,ower,
light and lubricants it rose from 242.5
to 258.5. You are working vou r scheme
in this back ground. This is not a
feature of the post- budget positicn.
Even if you take pre-budget position in
February, 1979 before the budget was
announced, there wereclear signs of an
upturnin prices. Thiswas reflectedin the
fact that at 184.4 the price index for that
month was a full three points above the
level of February, 1978. Though it
cannot be denied that the budget has made:
an impact on the prices of a variety ofi
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goods, these pressures too have grown
more pronounced during the month o
March. Immediately following the bud-
get, during the week ended March 3,
there was a rise in the prices of matches
(28%) , talcum powder (23%,), face cream
(20%,), toothpaste (129,),cigarettes (1194),
bidi (9%), synthetic detergent (6%) and
soap (59). Also attributableto the b_ucl-
get were increases that week in the prices
of gasoline and aviation spirit (14%),
high speed diesel oil (99,) and kerosene
(89,). Following the raising of import
dulies, prices of edible oils, inclt dirg vana-
spati and oilseeds also moved up. Thisis
about essential articles. What about
industrial products? Between February
24 and March 24, the index for paper and
paper products increased by mno less than
4.5 points to 206.5, leather and leather
products by 11.2 points to 309.5, rubber and
rubber prcducts by 0.4 to 189.8, chemicals
and chemical products (including cos-
metics ) by 2.8 to 181.7, the sub-group
cosmetic, soap and detergents by 10.6
to 197.1 , basic metals, alloys and metal
products by 3.1 to 219.2 and machinery
and transport equipment by 5.4 to 194.1.

These are the symptoms of the economy.
That is why I expressed my anxiety about
the public distribution system. Don’t
think I am making theoretical jargon
formulations. My firm belicf, based on
past experience, is that this public distri-
bution system should serve  primarily
the rural people. I have no doubt about
it. We are bringing it in the larger
interest of the rural pojﬁulatwn. So far
they were not benefited and they could
not get essential commodities at stable
prices. Unfortunately, thereisa malady
here. Iam not going to discuss the prices
of agricultural products and all there
things, because I have no time. But
what is the parity between the prices of
agricultural products as well as goods
manufacture-'lp from the agricultural pre-
ducts? The disparity between the two is
growing and it is creating havoc in the
whole structure of our economy. That is
why Isay,evenwith good intentions, with
great labour, after great consultations and
dialogue and taking into confidence the
State Governments and all concerned, if
you are going to have the public distribution
system, my firm opinion is that unless
you take over the basic consumer indus-
tries, you are not going (0  succeed.
Sugar, drugs and textiles at least should be
in your command. This is being mani-
pulated. This is being manoeuvred.
This is being governed by the private
people. Everything is in the hands of the
private capitalists. So, unless you have a
command over the whole production,
you will not be able to do anything in the
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field of public distributicn system.  Siill
you are going to have a trial. It is good.
But when so many other complicated
policy questions are involved in thisissue
still you are initiating a network of rural
ration shops and other things. But the
question of enough articles urder your
command is very important. There the
traders play havoc. You carnot mcove an
inch tecause the traders are so powerful.
Even, then I appreciate the steps taken by
the hon. Minister for initiatirg a network
of public distributicn system. I say tkat
all the basic consumer industries should te
in the hands of the Goverrment. Here,
you know, the public scctor isin the com-
manding heights. It is playirg a very
vital role and there is a huge allotment for
it. But the public sector has to turn to
consumer industries. Consumer ircust-
ries should not be left 1o the whims ard
fancies of 75 monopoly houses or these
capitalist sharks who just flecce cur
people and make them destitutcs. Side
by side you build up a network of consumer
industries and evolve a public distrikut-
ion system which, T think, will help you.
I and my party will support this golicy.

I would also like to say tnat tne vigilance-
of the people in the working of the public
distribution system is very imgportant.
There are various forces which want to
scuttle these things. Though you have
suggested certain schemes, I say that Vigil-
ance committees should be more active in
this  movement. Unless the system is
carefully watched and carefully run with
public cooperation and the vigilance of
the people, there are two forces which are
going to scuttle this system, i.e., the private
traders abetted by the bureaucrats who.
will just squeeze the scheme and throw
everything to dust.

I now come to another important indus-
try which is mostly in my State, that is,
the cashew industry. On page 19 of the
Report it is said :

“Over the last few vyears, there has
been a continuous fall in the exports of
cashew kernels from 65 thousand tonnes
in 1974-75 to 40.3 thousand tonnes by
1977-78 and during the first half of 1958-5¢9
exports were mere 11.8 thousard tonnes
accompanied by declire in the unit value
realisation. The indusny is faced with
the problem of acute shortage of raw
nuts. The high prices fixcd by the State
Goverrment for procurement of raw ruts,
coupled with the low import availability
of raw nuts from Fast African countries
has dislocated the functioning of Irdizn
Cashew industry”,

This industry is very important. Nearly
1.5 lakh workers mostly wcmen are employ-
ed in thisindustiy. This is one of the ra-
ditional industries in our State. In this



., 339 D.G, "19-80—

CS8 &
R [Shri A K Rajan]

ssctor, oar State has built up a public
sector unit  But this industry 15 passng
thraggh a particular cuws  We cannot
think of gettng raw materials as w wuc
thinking 1n the past b cause th \frican
countrics arc also procesung  The only
solution 1% to produce more wndigenous
cath~w On that particular pont 1
whil ik to brg of the Mimster that en-
ough g inis and aid: hav=to b given for
the growth of inligenous plantations
Unless thatisd sne, unless we grow our own
planrations , w _ cannot pend upon
thyn countries for 1mport for all the ime
and hve at the mercy of these people

Now, the public coiporation in the State
sector of thisindustry, 18 facing a very lad
situation  [he mtuation goes buyond our
contiol, b~cause 1t dipends upon the «xter

nal market Now we have got a huge stock
of Re 40 cores worth of hernels and
the public sector 13  very  mudh
on the serge of collapse 1 would
request theyhon Minster  to roview the
situation very sympathe I:wallZ. Inatead of
giving them loans with high interist,
which they cannot afford to acecpt and
shen ropay, theymay be ginen asubsmidy so
that th yndustes and the pubhic scctor
will fac the difliculties and get over the
problem

SHA DAJIBA DEsAU Koluapur)
Sir, 1 want t3 place certun viows bifore
this hoa Hoyuse Tac him Muoustr of
C w1l 5apnlies and Co opiration has boen
very ken toimolem-nt th public distn
bation syatem But th te  arc certun
hmutations which I want to bang to lns
notice

Here 1 want to 1efer fo the cotion pre-
curement system in Maharashtra which
has b en very much helpful to the culti-
vators In the same way the public dis-
tribution  system will be ™ helpful, povided
th~ stabtlity 1in maustained The tradc
must be controlled hw{ the State It means
that this svstem will have to distnbute
fordgrains, agncultural produce, pulses,
goo lvuf darly neccssity like match box and
and cloth  If we want to stabilise the pri-
ces then we must have a purchasming
orgamtion We must p food-
grains and agricultural produce from
the cultivators ax well a3 industrial
from the industry 5o, the public distrs-
bution system must have some purchasing
orgamsation The  Minster  has
announced and indicatedin the report that
Governm nt will have no bufler stock
The Government will purchase them from
the various producers, which means from
the 1ndustty, the and even trad-

ors Theml{m. there will be a restrant
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and tht Government will not be able to
make the scheme successful, becawse of
the 1nstability of prices

What 1s the expeitence of last year?
Therc was support price and support op-
erations were  undertaken bv the varioms
organisations Unfortunately, some of
the orgammations aie beyond the control
of this Ministry like the Food Gorporation
under the Agriculture Mimstry, the Textile
National under the Industries Minsirv
and so on  Therefore the Cnal Supplics
Minster wall have  just to witte to m
and want for the supply of errtain  goods
%0 there 18 no posublity  of co-ordination
between the various Ministries and oiga-
nisyons

Lven when the support opcrations wrre
conducted last  year what happuned®
The cotton was to be purchased by the Cot-
ton Coiporation and vauzous other items
weie to be pwchased by NAT1 D and other
orgumsations  But actually the peasants
could not gct even support puce  The
optrations by the NATTD were under
taken atthe instanee of v irous Mombes of
Parliameut  Lhey have purchaswd toha
«Lo  omon potato and nlgu tteps e
question 1s whether NALFD 1310 a pou
non to supply all the agnoultun o requare-
sments of the (onsumea

In fact, the public  dstribution svatem
18 supposed to be 1n the interests of the con=
sume1s hut last year the suppoit opaiations
did not bencht the culinatos According
1o the report of the Maharashtra Governe
ment, even foodgrains are not being sold
mn fair pricc shops bLecause the prices out-
ude are lower, and the le arc grtting
better grain  there Therefore, the
Mabarashtra Government says that therr
offtake has been reduced from 97 nov to
77,000 tonnes

Serondly, as the public distmbunon
system 18 goi to be against the vested
interests, interests will y to dum
the M;m&e:nd the public distnnbution
system. Members have eased

same apprehensions, and 1 also share 1t.
‘What s the agency of the Eublc distribution
system at the village lwdch. There ;ﬂll‘hiz
co-operatives, gram wand o
thin The mmpal‘:me};‘f 13 Minister
of ?oopcrsm, and he knows 1t better
that nearly 50 per cent of the co-opcrative
socicties at tge willage level arc  defunt
They weie just working on the of
Government supplies of sugur, fertilser
and kerosene, and because they do not
get any profi hew, they have just stopped
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Because the public distribuuon systun 1s
supposed to help the rural people, actual-
ly the Mimster should sce that prope:
agencies at the village level arc established
Actually we do not find anvthing now
I want the Mamster 1o take care of this ru al
agency wiganisauon

Another thing that T want t» bring to
his notice 18 regairding the  co operative
bodies Some of the Mombers have said
that ratives have beconw: monopolics
o something like that o « prratine ms
tijtutions an a  caputalist socicty tend to
become co uptrative companies Itis not
that the u:ﬂx—utm principles are not
good, butactually the co-optrative societues
o organsations at the Nauonal and State
levels are controlled by  (overnorcnt
Dunng the last two yrars according 1o
various reports  more than 50 per cnt
of the natonal and Stat (Jrgl.mutwm
have becn actually handled by Govern
ment oflicials or burcauciats

SHRI K A RAJAN  All the socr nes
in Madhya Pradesh

SHRI DAJIBA DESAI  Almost all the
u-0p 1ative socie ues at the State, disirict
and willage levels are  govirnment run
In Orissa, (sovernment oflicers a e runn-
ing them In [amul Nadu  ther arc ad
ministrative  hoards and other thigs run
by Governmentofficials So, Government
will hive to see what the actual malady 1s
with the cooperative sector

The liaders of co-operation want inde
nd: nce, but at the samie ume they want
awrnmmt patronage We agrec that
Lovernment must give some help to them
but 1t is only helping the \vested interests
ta dig in more and more Therc must be
some way out If cu-operatives are to be
useful to the rural population they must
reflect the rural population They must
have the c;il:hu:)ll-;:h:: 18 true zfor wkhlt ?

Because o t thir workin
almost all the tt‘:v);.“;rum hnluk'a
level to national level have be come coopera
tive compames What s the capital 1n-
vested by the members? 8 million members
are there in the various cooperatives the
wcontribute only about15% of the capital
and the balance 80 or 85 per cent of the
| comes from the Government fand
o financial institutions  But the cuop-

tive movement want that the Goyvern-
meat  should them a free hand
There 1a a mﬁw‘behnmen the leadership
of the cooperative mosement 2nd the Gov
ernmzat on this I support the Govern-
ment’s stand that if the Governmeny
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has to gne pa , the Govern-
ment must control 1t hat type ol in
trol it should b¢ and what methods should
be followed, that 1s a question of detail
The cooperative movement has tv be
strengthe ned

Ihrough coupaatin® organisations and
public distribution system  the Govern-
ment should have control over trade and
it should protect the cultn ators, and see
that the priaces aic stabilised  Thae must
bc parity between  agricultural prices and
mndustnial prices A numhar of mombers
have said that the industrial priccs are
ing up and the agicultural prices arc going
down Theiewsa gst::.huh 18 4 big une
Even some of the mem from the Janata
Party have said that because the cultiva-
tors havt  produced mote thay are beng
penalised

1 may refin to 4 recentsiatument made
by the lun Mnante Mimstr in thes
Houst 1n 1eply to & Caling  Aitentun
Ht says 3

* In fact the Government owis 4 1Fspoun.
sibibity to the yfaimas . oswe
that the prices do not fall to  un-
economic levels because of ncrease
i production and supply 1unning
lughey than demand'

The 1 aders can mampulate the demand
and supplv  They manipulate the agn
cultural prices also  In han esung season
the prices of agricultwal goods go down
and 1n othar seasons the prices gu u The
rewult 13 loss 1o the consumers  But they
can afft1d to nuintain the wdusnial praees
ata higher level  They canincicase that
I may quote mstance Whenewir  the
Governnu nt decides to give sone subsidy,
to some small larmar s, the prices of engines
goup Ifthe Govcrnmentdecides 1o give
seed cprtal the prices of vehucles and
other  things go up by ten 10 twenty
per cunt

There 1s a dispanty between the agricul-
tural prices and indusirial piices  Is ot
not the responubility of the Government
1o mamntain parily between the agricultural

itces and industrial prices? JIndustnial-
ists can mawntain the piices because they
have the holding nﬁ:cny, but the culti-
vators do not have the holding capacity.
Therefore, the Government must comit  to
their help  The Government must purchase
all available mrihu from the cultivators
and build up the buffer stock  1he Governe
ment does not have enough wareho
faciity and otha thin There are a
numbai of restraints and luimitatons in the
public histribution system  Because 1 am
dealing with  the public  distribution
system, I am able to pomnt them out 1
request  the Mimster of Cooperauon 1o
take caie of all the restramnts and make
this  public distribution system a grand
success 1n this country
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& v o7 (v, 39 77 ATEEY A
Wt e A sf g g ) gAw
AT AW ATHT FIGAT TTTIATY | AT
T e § Iaw o sgfad @
AAEAT: ®4T § 7 3% THAT WP AT
THTREE & | AfwA a8 §AT IAE M
¥ 97 7 7fY 9 § ale% woqwd 07
AT TEAT ¥ | TH ATE wET 2 fF
FATT qAE & QY W gmd A
nFdteqfea W wY AT ¥ EmEr
ety 2 §, A TeATE T ¥ oA et
TEHAME Fy & FWT AT A qAT § )

1T F1 Afad-gar 7o gy
I a8 I § 9 AT ¥ S°TaT HAAT dar
wver §, dfee fefersrwe faezn w1 a2
g & fF aTaTETeRT ¥ 9T £
wifzver #1197 graw A= &, gAY 94T
®=vee 37 9 &) weT odw i faeer
g W A7 wag faam & 1 gz sy
ot & R-& s wg 7 afew,
wgvda Amgw, & wg WA g fe
W EW WATH ¥ AT T G G qTAT
Ty AT TE R wAT whwar
gn ot IrAAT Y wwar w1y 7@ e o

W gAg-EEIe VAT HIEW
T« wed gradt §, Afiey wrag 3w W@
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TeRT T R e E wd gy weown
e sy AT g S d oy & dfiew
EATY T %Y AfEaT WY I W car § )
fom fer 4@ W w1 oo e, &
madt fafree arge & o € TR
AT s gaT2 o sy F w4
T4 @, ¥fw 17 & ot doexr 70Y fawr
w2 e g A e T Y A
1T ZET & qgETEY | EATY X7 X wrGAT
3w & Frorew o 7y w77 & W
FraaT St% & frarer §) o g aET A
qAL FYAT WF F7 & HOTAT WOGA T
HATAT 98 A79 Y FEAT WY qEMTHYT AT
¥ aEd AT g e

faft ¥ & & mewgow DAT &
& ARAT F-GE "ERENA ¥ WEEAT
oY wmaE wTa & g a0 "o ®r
tdt o ad & fow ¥ meeEaw afy
AT &Y | & &7 gard sATT ¥ W7 TEr
oY, 737 9/ 7 feav w7, T A AET
A afart e g wf, & AAAN g
3g fevrezg WY &orw gom o & Al
ATET & AT ¥ A AT AAT AEA g
TTTAT FTH AT HY A Forv—ifaar-
vz g wfed 1 wra Py w8, Faraan
W9 FT ATH §, WG W1 I ATH AAF
g wnfea, war @8 frdw ¢ Wity

AT IR T A0 F owr vy 7
& at 7g W w3 wadr g fe agT ®
= Afy warar wfgy 1 wne dad-
TUEET W7 TIAT AT TG ¢ W AT
WY feare & 9T ¥ Wi g war wre gy
war | & agR W wE W % AT g
04T ST 4 &Y Iy € T4 6
w71 Pararar s § 7 AreTAI W AR
waErs §, qfe wad ¥ am wedw
7T & XRTAY wrvaT waar § « /APER
AT GgT A A WY TW Y wh AGLAT
/EX | OIS GTRY & Xy F QIR WY FX
Semrwror §, i farerae &y O
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TN e & o & e Fear wfed
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argaT wrfEAe veT 43 eA 2 0 ey
§ A w1 FAET T ¥ R
"1 9AT AT WIAT g | WTH FI9 AT
SIS gred AT ¥ Wiy 3 ¥
F91 71 2fgd | 39 ¥ 9v ¥ e
¥ A9 PO F @T W 677 F-TAF
q9 TN Froar ¥ ooV f—uw W
FT A AT § | 39 F wran Arfeas
AT wITAY w1 o@e v & AT e
¥ rraer g ) oow frwoam
FTAF —oT F TFTN 7 O AT
uTi Y 9 IW AN GT ET A FW
zfamma Ty ) PR A I IS T
fear v 7Y 77 g7 oo ) # AR
7 f ot a1 4@ 29y afer ) omw®m
g 99 FT I B

o7 ¥ oY TIEY F A ¥ 3w
FEAT WEAT 2 | FHI T =T A%
TAAT § | EWIT AP T AT ATRT AT
FAT ¢ AfFT T wqu¥ qw A oAw A
awr A WY W 0 A
¥ 99 ¥ g TE WA £ | W TN
W ATH AT AEY gewTT A § ?
wqr gurd g fre T d 7 g
I WA AT ¥ g HorAT |/mew |

gaTe Ao i v A7 A ol F
"9 T W gty 728 § fAv
TR vEa & | aF vy ar A e A
& ar mifefefome w3 fete 3 g #0
wife wror Wt AafreE ot WY S
mtnnmt:m
W fac or wafer qam o ¥
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wifie aet ol qifeat e w=@
AT & 1 T oW T & fgmr ® aE
grafas i w2 &7 a7x v F g I
AT TR it R A | o g
RTHA 7 T A § v gw Iy
I #A § 1 g Ao ¥ gATY Wy
¥ &g o7 war gzar 0 fow ofra
FY TET =7 ALY qTAY 7 Y W JET
R WY & ) gAY g s qre
97 qZT AT AN TEAT § |

aafaat 1 a@ Afqr | dow T
WY WY Ay agd =AY ¢ oomer § )
gafen @7 gY waT & fir g sy
g7 feq 7% & 1 o ) ot & forg
wamarfrar 9 fegg A sear =nfer
T AT Y I ATF AT AT T

s ¥ A w A or A FTY |
FTTRTHTZE FTHTH T2 7S & FAT AT |
wf qar £ froaw meeT 74-75 AWE
foer an o | R ww FEmafey T
FrvHiEs q¥z7 Y vE AU # 9 ArfA-
Afe= aazv g mar F 1 TR AT A
T & Afewa s fromard ) &
ardt 7 fr 7€ e qArE Afrzr 0 &
et 7 fr afaawa @ grm wife
W7 AgT TATA FW oAfEer | THE ar
¥ g w1 A fafee ooy 1Y
aTfem | TR A9 ¥ SF AT A
Ffearsiom grar wfer | Afrw wav
&% TR ArfAwA AT A AT A
EF TN A 7L AT

T F AT F & g W g
far ar 71 sTITT TAANT 7Y HTAT WA,
T ETHE qE w8 Fhaafey
T 7Y AT g faar s anfyge o
# 7z 74 Tt s ey sedE |
w1 a2 77 fws afew § a8 717 81
aodt £ fr  freey e 5T
AT | YA § ATew ard wvew wTr
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wg qgfr & 7 ¥ qfsqw &7 7 @y
w1 uR s @A ¥ fA7 wram
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gefea aft faan gar & 1 SEAEAT
TN ATy I qEERA A @Y )
afgar S I A wA FTE L wrE
o witvg =g ¥ A B wEAT
ferd 37 @ A7 TG 7 OF WS
¢ wx wfeamgaT & A q=T
fipars &Y & g ot Frw Tw ?

SHRI P ANKINEEDU PRASADA
RAO (Bapatla) I have all appreciation
for the enthusmiasm and eneirgy which the
Minister has got for brainging about a pub-
lic distribution system and strengthening
1t 1n order to give reliel to the consumers
from exploitation by middlemen I request
him to show the same enthusisam to give
relief to the agricultural producers also,

ally those producers connected with
:Eg Departm 'nt of Commerce ¢ ¢, those
who help in the export of agricultural pro-
duce and give them rehief from exploita-
tion by middlemen

Through the export of agricultural com-
modities produced in this eountry, a lot of
money 13 haing carned by the so-called

rters and middlemen, very little s
bﬁu paued oa to the agriculturists bee
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cauwse there 1s mo organmed sector t©
protect them They do not know what
value 15 being obtamned for their produce
which 13 exported They aie satrsfied with
the minimum, ¢ ¢, whatever they get

The prices of some comuin iduires show a
dichine all of a suddin  In the case of
woi1ander, the price 1s luctuating thus year
alsn It 1s also an exportable commodity
I requ=st the Ministir to take care f thy

1 now come to tobacco a cymmdity
about which they have 1 vears’ experienc
The Minsters know uch about 1t
Without the Government spending  anvys
thing on 1t, the agiicultunisic are able to
carn fur the country R 100 crones ot {ore
1gn txchange MNotewrn Rs 1 crore are
spent on the developm nt of tobacco
Similarly, they have Rs 100 crores of
1evenue by way of Gential Facise and not
cven Rs I crore are spont hy the Govern
m nt for thedevelopine nt of wbaceo  Lhe
hustory of tobacco 13 such that though fiom
the time of Indep:ndence the tobacco
cultnvators are contributing 4 lot of money
to the Exchequer by way of lo1 eign exchange
and taxcs there 13 no Governmient control
over the production and selling of tobacco,
and on the tobaceo industy 1aelf and on
the manufacturers of tobacco The
manulacturers, the 1 called exportirs and
the middlemen ate  getting the major
slice of the benefit anlth cultvator gris
hile out of r

About tobacco the Report of Lk partment
of Commerce for 1978 79 says thy=—and
I quote 3

‘ The umt value realisation for the
cxport of tobacco has beun stcadilvancreas-
mg during the last § years It ros» from
Re B 75 »er kg during 1974 75 toRs 1b 17
duiing December, 1q78"

The Report says that the value of tobacco
has doubled, but the tobacco growers
have not gmined The agiiculturist has
not got even 109, more for the tobacco he
sold during the last § years Thu tf.;" the
position 18 very ridiculous ough
the Minaster has  announced enthumast-
cally that the STQ waill purchase 15 million
kgs directly from the agriculturists and
not from the middlemen experience has
shown that the rate has not gone up and
the 8TC has not purchased ng
from th~ agrcultursts I bring to the
naotice of the Mimster a four golumn
article in the Humdn dated 14th Apnl,
‘I,? about “Delayed, Ineflective Entry

into Tobacco Market” The first
para says :

..‘.;.?v.;%.':mf::.:mm “Rodhen

scason by the tine the Stage
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Trading Corporation entered the market

with a view to helping the farmer in dis-

trem. The STC s bought hardly two

million kg.asagainstits targeted 15 million

kg. while the private trade has bought

l:a_ million kg. out of estimated production
o5 million kg.”

I request the hon. Minister to go through
this. The main point is to give relief to
the tobacco growers. First of all, ahout
the Tobacco Board, I would like to say
a few words. Though the Government
have clearly said thateitherfor export ope-
ration or price supportoperation, STC
bas to deal with tobacco purchase, the Tob-
acco Board itself tried to get involved in
the purchase. It was going around in
Delhi’ asking the Commerce Minister to
givethem permission to enter into tobacco
purchase nq]mtilla,g.th:ir other duties such
as per regulation, proper promotion
of production and proper assistance to the
agriculturists. Regulation is meant to

te thegrowth of tobaccoin a manner
which will give good returns to the agri-
culturists. If the tobacco grown is in
excess of the reqirement for the consumption
of the country and for export market
¢he question of regulation of the area com-

GMGIPMR~—Job III 594 LS—a5-6-79—880
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es, For the last 20 ycars the average
uction ol'u:t&!;ncco is about 100 mi;han
. In twoor three specific 1964,
1972, and 1948, there was a g:;r crop
and production was 20 million kg. more.
These are the years when the Government
had to take care of the bumper crop. But
the normal produdion is about 100 _million
kg- Even this year when the Tobaeco
Board restri the area to 1.4 willion
acresor 80, the court struckitdownand the
acreage has gone up to 1.8 million, Even
now the totaltobacco productionisaround
too million kg.

MR. CHAIRMAN : How much more
time do you require?

SHRI P ANKINEEDU PRASADA
RAQ : About 10 minute,.

MR CHAIRMAN : Youmaycominue
tOmOorTow.

19 hrs,
The Lok Sabha then adjournea  till Eleven of the
eclnck on  Fridav, April 20, 19 g0,

1901 (Saka).



